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{Mr, Deputy-Speaker}
1 take it that the House agrees with

the recomendations of the Com-
mittee.

Bon, Members: Yes.

Mr. Deputy-Speaker: The Mem-
bers wil be informed accordingly.

1108 hrs.
BUSINESS OF THE HOUSE

The Minister eof Parilamentary
Aftaies (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government Business
for the week commencing 6th Apri
will consist of:—

(1) Further discussion and voting
of the Demands for Grants
relating to the Ministry of
Labour and Employment; and

(2) Discussion and voting of the
Demands for Grants in res-
pect of the Ministries of—
Food and Agriculture,
Rehabilitation,

Defence,

Community Development and
Co-operation, and

Commerce and Industry.

~

1104 hrs,
DEMANDS* FOR GRANTS—contd.

MmNISTRY OF TRANSPORT AND COoM-
MUNICATION—cCONntd,

Mr. Deputy-Speaker: The House
will now resume discussion on  the
Demands for Grants relating to the
Ministry of Transport and Communi-
cations. Out of-8 hours allotted for
these .Demands, 3 hours and 23 minu-
tes now remain. I propose to call the
hon. Minister at....

The Minister of Parliamentary
Amn(hrls-tnﬂgnnn Sinkha):
May I say one word about this? - A
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to the ti
by ome hour. 1f the House agrees to

they can have 2 hours more; other-
wise, if they sit till five o’clock, Gov-
ernment are prepared to extend it by
one hour.

Shri Naushir Bharucha (East
Khandesh): I think we should not sit
till six o'clock today, because as it ls,
we are sitting on a Saturday, and
it will be a difficult task for us to
make up for other work.

Shri Rajendra Singh (Chapra): Let
there be extension by two hours till
six o’clock.

Mr. Deputy-Speaker: That is for
the hon, Members to decide. Gov-
ernment say that they can spare one
hour. Now, it is for the hon. Mem-
bers; #f they want one additional Bour,
they can sit up to six o'clock. If
they do not want it, then we “Fhall
sit up to five o'clock. But in ar~
case we shall have to restrict thr
time-limit for speeches.

Shri Satya Narayah Sinka: Let it be
ten minutes.

Mr. Deputy-Speaker: The difi-
culty is that when a Member is on
his legs, he does not care either for
the rings or for any other thing; even
requests from the Chair are ignored.
That should not be the case; at least,
we have to decide some time-limit,
and that must be strictly adhered to.

*Moved with the Ieoomendnion of the President.
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Shri Rane (Buldana):
ten mingtes.

Mr. Deputy-Speaker: If a large
number of Members desire to be ac-
commodated, then we shall have to
cut it down {0 ten minutes.

smmownm (Pali):
It i3 not sufficient.

Sbrd Vajpayee (Balrampur): All
points cannot be covered im ten
minutes. What is the use of speak-
ing then? .

Mr. Deputy-Speaker: It is all right,
so far as the Members of the Op-
position are concerned, because they
are sure that they will get their
chance, since parties are to be re-
Praveniad Bat w5 far & the  odher
side ijg concerned, there is a larger
number, and are not sure. There-
fore, they are prepared to agrees even
to ten minutes.

Sbhri Harish Chandra Mathur: It
gives no satisfaction to speek only, it
we cannot develop our points and
put forward what we want to say.

Mr. Deputy-Speaker: I have no
objection to whatever time-limit may
be fixed.

Let it be

Wt ww o (mEAw): &
frar wer g § Fe wf fer oy
@iar § fe qE3E § 31 g st
N uw ver aw fear wmar R, SfeR
X § NET W axet o yfoer
&« w1 v A At Brer v
(L

IS apN . g A A g,
A b Praghdm g e
N iz TR fag w §, I WY T
feflz v ot e oft R 2
W fAg arY I ww av F &
ot 80

Shri Harish Chandra Mathur: There
are many points which have not been
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COvered, and which have to be put

. forward.

Shri Satya Narayan Sinha: What
has been the decision of the House?

. Mr. Deputy-Speaker: Members are
in favour of having 15 minutes.

Shri Satya Narayan Sinha: I did
not ask about that. 1 asked about the
ohe-hour extension.

Mr. Deputy-Speaker: There will bé
ohe-hour extension and we shall eit
ud to five o'clock.

Shri Feroze Gandhi (Rae Barell):
Nothing about the Dalai Lama?

Mr. Deputy-Speaker: Even to those

Who will have fifteen minutes, I

not be able to give beyond fifteen
Minutes.

Shri M. R. Masani (Ranchi-East):
May we know at what time the hon,
Minister will be called upon to reply?

The Minister of State in the Minis-
tty of Transport and Communications
(8hri Raj Bahadur): I shall be inter-
Vening for about 40 minutes, if not
Diore. I shall try to be as brief as
Possible, but I have got to deal with
the subjects relating to the Ministry-
of Transport.

Mr. Deputy-Speaker: What about
the hon. Minister of Transport and
Communications?

hnvegottongeahmenesumeotthe
Whole department.

Shrlwendnshth:ahoun were
allotted to us, oyt of which about 40
minutes were taken, by the Deputy
Minister, now 40 minutes would be

thken by the hon. Minister of Trans-
Port and Communications.

comes to 3 hours. Out of 9 hours,
three hours have been gliotted to the
Ministers, and that leaves us only 8
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[Shri Rajendra Singh)
hours. Within this, how can we ac-
commodate ourselves?

Mr. Deputy-Speaker: Thé hon.
Member should not put it like this
that 8 hours were allotted to us. That
included the time for the Ministers
also.

Shri T. B. Vittal Rao (Khammam):
When will the other Minister be cal-
led?

Mr. Deputy-Speaker: The senior
Minister? 3 hours 25 minutes now
remain; with the one-hour extension,
we have 4 hours and 25 minutes. So,
at about 3-30 ».m. he will be called

Shri Naushir Bharucha: Not 339,
dut 2 30 r.m.

Mr. Deputy-Speaker: Yes, he will
be called at 2°30 p.m.

it TG S WEEw,
vy e e formr ¥ erw
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Shri Osman Ali Khan (Kurnool):
Mr Deputy-Speaker, Sir, the Minstry
of Transport and Communications is
an important wing of the Government
of Indm and its activities extend from
the land on to the seas and then on to
the air However, during the limited
time available to me, I shall confine
myself to certain aspects of the work-
mg of the Mimstry

1 shall first refer to road trangport.
Enough has been said on the subject
of rmil-road competition in thus Hquee
during the discussson on the Railway
Budget. I mentioned it then—and I
repeat it now-—that there is no cause
for competition between the railways
and road transport because of the in-
creasing tempo of development activaty
that we see 1n the country today
There 1s all the work-and all the traffic
that the railways can carry and there
will still be all the traffic that road
transport can handle. In fact, there
will be need to further develop and
further expand the available transport
capacity in the country. Just because
for some time and in- certain places
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places there has not been enough
traffic for the railways, there is no case
for the railways working for curbs to
be imposed on road transport, Indeed,
it is my view that the real! problem
today that faces road transport is not
that of rail-road competition, but that
of development and reorganisation of
road transport itself,

During the past year, during the
several years that have passed, road
transport has not developed to the
extent it should. In fact, it has not
even developed 5 per cent of what it
could really have been developed.
There is more than one reason for
this lag in  development of road
transport. The alien government was
not interested in developing forms of
transport alternate to the railways in
which they were particularly inte-
rested. But today when the country
is free, when there is so much of de-
velopment activity going on in the
country and the country presents it-
selt like a humming beehive, hum-
ming with activity all over the coun-
try, when there is increase in agri-
cultural production and increase in
industrial production, there is every
reason for different means of trans-
port to be developed, and particularly
the case of road transport merits at-
tention because this industry of road
transport i still in its infancy.

I am glad the Transport Ministry
has appointed a Transport Reorgani-
sation Committee which has completed
its labours and whose report, I am
told, is now before Government. Any-
one who is interested in the develop-
ment of road transport is aware of
the many handicaps, the burdens and
the restrictions that are imposed on
road transport. There were restrictions
imposed by the Motor Vehicles Act
of 1930, restrictions due to the code
of principles and practice, restrictions
due to rail-road co-ordination, restric.
tions on account of the unsatistactory
condition of bridges and roads, res-
trictions on ‘the permissible laden
weight of vehicles, restrictions due to

APRIL 4. 1950
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the issue of temporary permits for a
fortnight at a time, excessive taxation,
double taxation and multiple taxation
on vehicles that ply on inter-State
foutes. Now that the Report of the
Reorganisation Committee is before
Government, I hope the Ministry will
take an ear]y decision about the seve-
™l measures that have been suggest-
ed by that Committee.

No doubt, there has been some im-
provement in the situation brought
about by the recent amendment of the
Motor Vehicles Act, by the appoint-
ment of the Inter-State Transport
Council, by the passing of the Na-
tional Highways Act and the amend-
inent vf the State Bank of India Act
However, the mmprovement that has
been registered so far is not com-
mensurate with the needs of the in-
dustry. There is need for the appoint-
ment of Transport Finance Corpora-
tions in the various States. The trans-
port operators borrow money at exor-
bitant rates of interest, and the for-
mation of Transport Finance Corpo-
rations will greatly help in obtaining
finance at reasonable rates of interest
for road transport. The amendment of
the State Bank of India Act is a step
in the right direction, but I am told
that due to many technical difficuities,
the hire purchase companies are not
gble to get advances from the Bank.
It is for this reason that I suggest
that a Transport Finance Corporation
is necessary in each of the States.

About motor vehicles taxation, I
should say that it is reaching a stage
when it can be cslled a burden on
yoad transport. In addition to the ex.
cessive taxation being charged by
different States, the vehicles plying on
inter-State routes have to pay, as 1
have already mentioned, double taxa-
tion, and sometimes multiple taxation.
‘The uncertainty about the future of
voad transport is another factor that
is responsible for retarding the pro-

to categorically an-
hounce that gooas sransport will not
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be nationalised for the coming 10 o
13 years.

I have also® to point out that the
operational cost of road transport has
been steadily going up because of va-
rious levies; both direct and indirect,
imposed by the Central and State
Governments, and the least that can
be done is to remove the many un-
necessary and ill-conceived restric-
tions from which road transport is
suffering today.

I have one more point which I
particularly like to bring to the notice
of the Transport Minister. The Gov-
ernment of India, sometime ago, had
advised the State Governments that
the laden weight of the goods wvehi-
cles should be 1increased by 25 per
cent over what has been recommend-
ed by the manufacturers. The State
Governments lost no time in accept-
ing that recommendation. They
straightway allowed this increase of
25 per cent. I particularly refer to
one State, the State of Mysare, where
while, on the one hand, they increas-
ed the registered laden weight by
25 per cent because it would help in
collecting 25 per cent more of tax, on
the other hand, they have taken away
the benefit by restricting the permit-
ted laden weight to 9 tons. In this
manner, the step that has been taken
by the Central Government to assist
road transport is really resulting in
no benefit but in an actual increase
in the cost of road transport. That
much for road transport, Su

Coming to tourism, I may say that
there is great need and there is great
scope to develop tourism-—the visit of
tourists to this country. The country
is rich in attractions for the visitors
from abroad. The ancient monuments
like the Taj Mahal and the Kutb
Minar and the beautiful femples of
South ‘India, the caves of Ajanta and
Ellora, the beautiful hill sta-
tions like Simla, Ranikhet and
Ootacamund In the South, and the
valleys and lakes of Kashmir offer
really great attrantions to tbe tourists
the world over. -
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For this more publicity 1s necesary.
The publicity that we are having to-
day is grossly inadequate. With pro-
per publicity, it should be possible
for us to increase our foreign ex-
change earnings from Rs. 18 or Rs. 18
crores that we are earning today, to
the figure of Rs 40 crores. A little
more publicity that may be neces-
sary will be worth its while and this
investment will pay huge dividends.

I am glad that the Transport Minis-
try has formed a separate depart-
ment for tourism 1n charge of a
Director-General with a Deputy and §
other directors, to undertake this
task. This department, well organised
and geared up as it 1, to promote
tourism, 1 feel, should also undertake
the task of publicity abroad. How
‘can a department which is responsi-
ble for tourism not handle publicity
abroad? These are two twin sub-
jects and they are inseparable. It is
Jtrue that publicty is a specialised
subject and needs specialised atten-
tion by the speciaklised department of
the Information and Broadcasting
Ministry. It should normally be the
case. But, in the case of tourism,
tourism and publicity abroad go hand
in hand; and I feel that our Trans-
port Minister whose shoulders are
broad enough will not mind this ad-
ditional responsibility. in the interest
of tourism

Talking of tourism, I have also to
say that to encourage tourist traffic
Government had amended the Motor
Vehicles Act so that a tourist coach
that obtains a permit from one R.T.A.
can go to any part of India without
counter-signatures. But this benefit
is really not being availed of because
there is another handicap attached.
The vehicles are held up at State
borders because the taxation has
to be paid in the vanous States.
So, I suggest that, under the article
in the Constitution which deals with
policies of taxation, legislafion has to
be passed so that a tourist coach that
pays taxation fn one place will be
allowed to go any part of India im
the interests of tourism.
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1 have just a word or two to say
about the India Airlines Corporation.
The Indian Airlines Corporation, no
doubt, has made considerable pro-
gress and I have no hesitation to ad-
mit that considerable progress has
been made during fecent years. The
introduction of the Viscount has con-
siderably increased the passenger
comfort and has resulted in speed and
economy of operation. Even the
schedule of times connecting the vam
rious cities is very convenient so that
in the mornings and evenings with-
out loss of time on a working day
we can reach other cities. But, I
bave to point out that one particular
route is not being connected properly;
that is between Delhi and Madras.
A whole day is still lost in spite of the
saving in time. If you want to go by
air from Delhi to Madras, the plane
leaves at about 11 A.M. and reaches
there at 4:25 r.M. and the whole day
is still lost 1 know that the Indian
Airlines Corporation have done this,
probably, because- of admimstrative
difficulties. I say all these adminis-
trative difficulties have to be over-
come in the interests of the air pas-
sengers so that a whole working day
is not lost.

1 have another small point to
mention While I was reading the re-
port about the I.AC. I read that
periodicals and some of the magazines
have been withdrawn, in the interests
of economy, except those papers men-
tioned there. But, I find even news-
papers have been withdrawn and it
causes great inconvenience to those
who have to iy that day. They can-
not spend an hour or 3o in court or
office because the time is spent in the
plane. I had made a suggestion while
going from here to Madras on the 1ith
December and I very much regret to
point out that I have neither received
* ap answer nor even an acknowledg-
ment. It may be due to an error of
oversight and I do not complain.

g ywww By (Bege) ¢
Ieeae aYE, & fafved are s
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Shrl P. K. Deo (Kalahandi): Mr.
Deputy-Speaker, Sir, there is upani-
mity of opinion among all thinking
people that the country cannot develop
without developing its communication
and transport.

Let us start with ports. ¥ven though
India has a sea board of nearly 3000
miles there are very limited number
of ports, and whatever ports we have,
they are over-congested. To relieve
the congestion, to relieve the bottle-
neck of traffic, there should be many
more ports.

Sir, let us take the east coast.
From the report of the Mnistry we
find that 290 million dollars and 14
million dollars are available as loan
from the International Bank for the
development of the Calcutta and
Madras ports respectively, and for the
development of the Vishakpapatnam
Port Rs. 2 crores is being made avail-
able from the United States Presi-
dent’'s South-East Asian Economic
Development Fund. But nothing is
being spent for the development of
the ports in Orissa coast—Paradip and
Chandbali ports—even though Orissa
has a sea coast of 250 miles as against
West Bengal's 100 miles.

My hon. friend Shri Raghunath
Singh has so ably pointed out how
the Calcutta Port is getting silted up.
Every year 12 million tons of sand

fs being dredged at a cost of Rs. 80

lakhs, and even by spending that
much amount the port cannot main-
tain a depth of mord than 22 feet—I
Save been corrected by my friend
"sere that it is 18 feet.
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Now, the Balari Bar has deteriorated
much in recent years, and the various
experiments conducted in the Central
Water and Power Research Station at
Poona have shown that simply by
dredging the silting matter would
not improve, and the execution of
suitable river training would be neces-
sary to make the Calcutta Port ser-
viceable.

On the other hand, Sir, we find that
it we can spend Rs. 7 crores, accord-
ing to the French experts, we can be
having a first class port at Paradip
capable of handling 4 million tons of
Cargo every year. Of these Rs. 7
crores, Rs. 1} crores could be spent
on the purchase of a dredger and by
the construction of a 3300 feet sea
wall, we will be having a first class
port which could maintain a depth of
40 feet and that too will be very near
to the sea coast.

Sir, the Calcutts Port is at a distance
of nearly 80 miles from the sea. The
growth of Calcutta Port is a historical
accident. It has come up because the
British landed there first. A British
physician cured a princess at Delhi
o? some disease, and that is why they
got a few villages there to settle down
first and later on to utilise that as
their capital for their imperialistic
expansion. That is how Calcutta de-
veloped as a port.

Shrimati Ila Palchoudhuri (Nabad-
wip): 8ir, may I just interrupt the
hon. Member?

Mr. Deputy-Speaker: 1 will try to
give time to the hon. lady Member,
and she might give her own position
:h:n 80 far as this subject is concern-

Shrimati Ia Psichoudhuri: Caleut-
ta is considered as a natural port, Sir!

Shri P, K, Deo: I Calcutta would
bave been a natural port, it would
not have been necessary to spend 30
much amount every year.
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Now, coming to the second ship-
yard, we feel that the most suitable
site would be Paradip To build ships
we need iron sheets and plates. The
sheets and plates can only come from
Rourkela in Orissa, because Rourkela
is specialising in the production of
steel sheets and plates Whenever
you may have the second ship-
yard, the sheets and plates will
have to come from Rourkela. The
British experts have not rejected
Paradip, they have said that suitable
land is available, and electricity and
water are also available The last
report that they gave was in Apnl,
1958 After that much water has flow-
ed down the Ganges The Rourkela
plant has been commissioned and
witlith a few montlis we sfiall’ de pro-
ducing sheets and plates Therefore,
88 the matter is now bemng referred
to the Inter-departmental Hgh-
power Commuittee for final selection of
the port, I request that they should
@ive their thoughttul consideration to
the question of having the second
shipyard at Paradip

Coming to the question uf roads,
roads are the main arternies of the
nation, which supply life blood for its
growth and for its progress. Even
though dndia has attained inepénd-
ence more than ten years back, 1t s
a pity that places ke Tripura, Mani-
pur and Ladakh have not been con-
nected by an all-weather road
with the rest of the country I think
some efforts should be made, some
effective measures should he taken to
have those tracts connected by suitable
all weather roads

I now come to the National High-
way No. 6. That connects Calcutta
with Bombay It passes through my
State. Somehow or other, I find that
there is no co-ordination between
this Ministry and the other Ministries,
because only two years back at a
cogt of Rs 9 lakhs a bridge was
constructed over the Baitararmu on the
National Highway No. 8 A project
report has now been presented to us
by the Ministry of Irrigation ana
Power where they say that by dam-

CHAITRA 14, 1881 (S4KA)
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mihg the Baitaranm: at Bhim Kund the

e on the National Highway would
be submerged If we could have
thoyght of the Bhum Kund project two
Years back, we need not have spent
Rs 9 lakhy m havimg a bridge over
Baitarani which 13 to be submerged
after two years

Coming to the various improve-
ments that are being effected 1n that
Nauonal Highway No 6, even though
there has been forceful acqusition of
Pfivate lands for improvement of the
Nayonal Highway, up til now no
CoMmpensation has been paid to the
Pedple of Deogarh and Kuchmda sub-
divisions m Sambalpur So many per-
Sons, even though they have parted
With she Jand, have beern pepizng Jand
Treé%enue for land which has been al-
ready taken over by the Government

T improvement of the National
Highway

Then, in that Highway which passes
through the former Bamra State there
ar¢ nnumerable number of wooden
brigges Only last summer while I
Wag passing that way in my jeep 1
foynd that because of forest fire these
Waoden bnidges get burnt and only
the structures remain. This time 1
Vety nearly escaped from an accident?”
Therefore, 1 feel that al] these small
Wooden culverts should be replaced
by geinforced concrete pucca culverts
at gn early date

$ir, the closing of the tourist office
at Bhubaneswar has been most dis-
tréseing It 1s a pity that even though
Orgsa provides a variety of attrac
tions to the tourists the tourist office
Which was opened by the Centrat
Goyernment at Bhubaneswar has
been closed Orissa provides a variety
of attraction and entertainment Fo
instance, the beautiful sea-beach with
the modern hotels provides an idemd
hohday resort Large lakes like the
Chilka Lake, the Hirakud Dam, with-
the innumerable vanety of the migra-
toly birds and the forests having aBl
8Os of small angd big game, varying
from the tigers to bisons and wild
bugraloes and elephants make Orissa
an jdeal place !or. shikar and the
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sportsman’s paradise The beautifu,
temples with their artistic splenfiom
are a feast to the exe to a keen stu-
dent of history and archaeology and
art, especially the large number of
varieties of handicraft like the hand
loom textiles of Sambalpur and the
filigree silver work of Cuttack
and the small 1mages and the
Patta chitras from Pun which are
the household decorations have been
decorating various homes 1in distant
lands, They have been preserved as
most valuable souvenirs It 15 a pity
that in spite of these various attrac-
tions which Orissa provides I do not
know why the Government have clos
ed the tourist office these at Bhubanes-
war Again, especially in my State,
there 15 the Odissi dance, we have the
tradition to have changed an emperor
like Asoka from a conqueror to &
saint It 1s where Panchsheel origi-
nated It must be included in the
wtinerary of all visitors who come to
thig country so that they could visit
my State

12 hrs

Mr. Deputy-Speaker: If that fear—
the conqueror turming saint—persists,
nobody would lhike to go there!

Shri P K. Deo: But there s no
conqueror when we propagate Panch-
sheel So, a visit to Ornissa must be
included in the 1itinerary of all the
visitors who come to this country
Various restrictions hke thode on
drinking and at custom check-posts
should be relaxed in the case of vim
torg if we want to have a very good
tourist traffic mn this country which
‘has been providing so much of foreign
exchange to us

I would now like to say a few words
regarding Chindabli which was a
flourishing port in the Onssa coast 11
the last centrury It is a pity it i
siiting up now Just for name sake
(mamke vaste) there iz a port officer
there It is high‘time that some
money was' spent on dredging the
Chindabli port We find that a large
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amount of foreign exchn;e 1s being
earned by Indian shipping I submit
that a substantial portion of this
amount should be specially preserved
for buying new ships or for develop-
g our building or various ahips
With these words, I move my cut
motions

Mr Deputy-Speaker:
Bahadur

Shri Rajeadra Singh: I wanfed to
speak on shipping And unless those
who want to speak on shupping :puk
first, how can he reply? He is
Minister in charge of shipping

Shnn  Raj

Mr Deputy-Speaker: But there s
the Minister to reply to the debate He
would speak at the end

Shri Harish Chandra Mathur: The
Minister Shrn  Raj Bahadur, mght
speak at 1 o‘clock and the Miuster of
Transport and Commurncations may
speak at about 2 30 There would be
then an nterval of one and & bhalf
hours

Mr. Deputy-Speaker: It is a not my
choice

Shri Raj} Bahadaer I am in the hands
of the House

Shri Harish Chandra Mathur: Three
or four speeches may be made before
he replies

8hri Raj Bahadur: After the speech
of the next Member to be called, I
can speak.

r. Deputy-Speaker ‘‘Next Mem-
ber”—~1 am not going to call any of
those who have just now objected
Shri Manabendra Shah

Shri Manabendra Shah (Tehn
Garhwal) Yesterady, Shri Subram-
anyam mentioned something about
the achievements in the first and se-
cond § Year Plans Therefore, I have
no intention of going into the details.
I may concede that it we take the
overall picture of India as a whole, in
the first Pive Year Plan and thg se-
cond Five Year Plan she achievements
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and the targets may be and
they may have been achieved Yet, I
may even go to the extent of saying
that in spite of always th rt
and Communications whe

ther it be 1n the Centre or in the
States, being the target of economy,
‘whenever a wave of economy takes
place, they are the greatest sufferers,
st1l], I hope that the target and aim of
the Nagpur Plan—that Ky 1963 no
wvillage in a well-developed agncul-
tural area should remain more than
filve miles away from the main road
may be achieved

Today what I would really hke to
point out 1 that the distribution be-
tween the States and ‘he distribution
even within the States between dis-
trict and district, 1s not all that 1s
required Before I go on to that, I
would again like to refer to what
Shr1 Subramanyam yesterday said
about the ‘classifications of various
roads I am sorry he did not point
out all the classifications He only
pointed out five classifications whieh
were National Highways, State high-
ways major district roads, minor dis-
trict roads and village roads But he
forgot to mention two more classifica-
tions, which are the roads of inter-
‘State and economic importance and
roads required for opening up new
areas to which railway facilities can-
not be provided in the near future
These are the two most important
classifications of the roads, and 1t 1s
these that will really help the country

Coming back to the distribution
‘within States, I find that neither the
density point of view nor the area
pomnt of view has been kept in mind
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of population, as compared to the
former Part A' States of the Indian
Union, 1s perhaps the lowest The
figures are these The figures of metal
road mileage per 100 sq miles of area
up to the 3ist March, 1956 for some
of the States that I am now gomng to
put forward will perhaps bear out my
point The House will probably be
surprised to note that in Madras,
which has only an area of 60,362 sq
miles there agre 19,092 miles of
metal roads Metal roads for
100 sq miles :n Madras comes to 29 8
In Andhra 1t 18 20 7, 1n West Bengal
the ratio comes to 15 3 and 1n Bombay
1t comes to 13 1 But in Uttar Pradesh
1t comes only to 102 Therefore, ac~
cording to this formula, if we refer
also to the formula evolved by the
Counci] of Chief Engineers who have
given a certain criterions for road de-
velopment, what 1s the difference we
note” The Council have said that 82
miles per hundred square mules of
road should be the target If we com-
pare this with the present position in
Uttar Pradesh we will find that we
require about 40000 miles of roads
At the same time, when we compare
the position with Madras, we will find
that the existing position of Madras
1s that 1t has 30 mules per 100 square
mules Therefore, even to achieve
this target we would have to have
another 20,000 miles of roads The
purpose of my pointing out this was,
as 1 said before, the distribution be-
tween the various States 1s not all
that should be Now if we Sir, see
what even the Finance Commuission
have said about it, we find the
Finance Commussion have accepted the
principle of progressively matching
grants 1e the Statezs which are
poorer in revenue should get more axd
from the Centre than others Even
this principle has not been accepted
or really followed by Government
Peaple may say that there are cer-
tain roads which really do not form
part of the Centre and therefore it 18
the responmibiljjy of the State But
as we all know, the State has not got
a flexible source of revenue as in the
case of the @entre This his Dbeen
conceded even ‘by the Deshmukh
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award of 1948 and the two subse-
quent Finance Commissions, and they
have admitted that the revenues of
the State are not flexible. Therefore
it the Centre is not going to give more
ai@ for communiclﬁpn, which is in
a way the wheel of all development,
whether it is agricultural or indus-
trial, than the real road development
cannot take place.

‘1 have, therefore, to make certain
suggestions, also in view of what the
Railway Minister said, about the conds
encroaching on the rallways. My first
suggestion is that it is not understood
as to why, when the railways can go
inta the interiar of the States and
still be a Central subject, the roads
also cannot be entirely the responsi-
bility of the Centre. If railways can
be, I am sure the roads also can be.
If you can have under the Centre
airways, navigation, Roads, posts and
{elegraphs, telephones, etc, I cannot
understand as to why the Railways
should not be under them also.

Shri Harish Chandra Mathur: They
were all under the railways at on
time and they got out of it.

\

Shri Manabendra Shah: The pur-
pose of my pointing this out is that
road development is haphazard just
because there is no proper co-ordina-
tion between the States and the
Centre and between the various Minis-
tries in the Centre and the States. So,
unless we can evolve a scheme by
which proper co-ordination can take
place between the wvarious depart-
ments of our activities, I think we
cannot really achieve ag much as we
would like to.

Why I am encouraged to make this
statement is, if we refer to page I of
the 34th Report of the Estimates Com.
mittee, they have suggested the amal-
gamation of certain communication
type of departments and they have
remarked:

“The Committee
know that the Gov

glad ¢o
t have
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accepled this recommendation and
have since amalgamated the Min-
istries of Trensport and Communi-
cations and placed them under one
Cabinet Minister.”

I, therefore, hope that the Members
of the Estimates Committee will also
lock tinto this aspect.

Shri Harish Chandra Mathur: It
has been done under the recommenda-
tion of the Estimates Committee.

Shri Manabendrs Shah: I hope the
Estimates Committee will again re-
consider the matter,

{ shall now briefiv refer ¢o the con-
Qitians in. Tebri Garbwal. which, is my
constituency, by which I would also
be trying to prove that even thevdis-
tribution district-wise is not as it
should be. At present, the Centre is
responsible for construction of national
highways, construction and develop-
ment of roads other than national high-
ways, in the Union Territories and
certain special roads in Jammu and
Kashmir State and Assam, end thirdly
of State roads of economic or inter-
State importance. It means that leaving
Delhi, Andamans and Nicobars, the
whole of the Himalayan region ex-
cept a few districts, in which Tehri
Garhwal falls, becomes the responsi-
bility of the Centre. So, it is not
understood as to why .my district
along with such other districts is not
the responsibility of the Centre,
though they may, for administrative
reasons fall under various States.

There are three reasons for my
saying this. Firstly, the whole of the
Himalayan region is border ares.
Secondly, if one of the conditions given
for road construction 'is opening of
su¢ch roads where the milways can-
not come for sometime, again our
aréa comes under this classification.
Thirdly, it was also envisaged that
with the political integration of the
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Five Year Plan. If this has been as-
sured, again Tehri Garhwal has a
claim over the Centre, which is not
being recognised I would, therefore,
request the Central Government
kindly to look into the conditions
prevailing in Tehri Garhwal_

Before I conclude, I want to say
something ebout trangport. Since I do
not have enough time, I will briefly
touch that subject. I think the trans-
port problem is not so much as to
whether we have enough roads or
not. It may be that we may not have
enough roads. It may be due to some
other reasons. According to me, the
main reason is, what we have inheri-
ted from the past. In the past, the
roads were constructed for strategic
purposes and therefore they were
known as the marching roads, and the
Present roads are more or less paral-
lel to the railways and therefore
though we may have a big amount
of mileage of roads, metalled and un-
metalled, the real opening up of the
country has not yet taken place, and
that is what has to be looked into.

Therefore, what I have to suggest is
change in the priorities. We should
not give priorities so much to the
highways as we are doing now,
because highways in a way directly
being fed by the Railways, 1 would
like priority to be given to those
roads which can he of economic value
or of inter-State importance or those
roads which would open up those
areas where the railways cannot open
them up. If we change the priorities

this to the other, then I think
the problem will be svlved to some
extent.

Lastly, I would like to touch on
tourism from the hill point of view.
I find that publicity given is not good
at all, because I find nobody knows
anything about the tourist centres in
our hilly places. For example, nobody
seems to know or appreciate the
value of. Ukhi-Math which is on the
Kedarnath Road. People from all
over India go to Ukhi Math, but the
Centre is not taking the responsi-
bility of divertiag a road to Ukhi-
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Math for Gupta Kashi. It seems that
the people sitting in the Centre do
not even know what are the tourist
centres in the hilly, areas. -

Shri Raj Bahadur rose—

Mr. Deputy-Speaker: Would he not
like to hear Shri Rajendra Singh? 1
find he is not here. But Shri Harish
Chandra Mathur is here. Probably,
the Minister would like to hear him
before he speaks.

Shri Braj Raj Singh: I also want
to say something before the hon.
Minister speaks,

Mr. Deputy-Speaker: I have taken
note of only two names.

Shri Harish Chandra Mathar: I do
not know whether it is a compliment
or a complaint.

There is very justified dissatisfac-
tion, and even irritation, against the
working of the posts and telegraphs
and telephone services and very
strong criticism has been offered by
the various members on the floor of
this House. I might add that what has
‘been stated here is just a faint echo
of what is complained all over the
social circles. I do not think I have
to quote many facts and figures to
indicate that the working of the Dir-
ectorate of Posts and Telegraphs is
at its lowest ebb.

When we write certain letters to
the Minister they are immediately ac-
knowledged. There is not the least
doubt about it. But then one never
hears what happens to the points that
we have raised. As soon as the Min-
ister receives the complaint he im-
mediately acknowledges. But what
happens subsequently nobody knows.
In this connection, I think I will be
well-advised to quoteeonly figures
from the Annual Report of the Orga-
nisation and Methods Division, It
Jou look at the last gepoﬂ. of the
Organisation end Methods Division,
you will find that this department
and this Directorpte have been put
at the lowest bottome of effici-
ency as compared to the various
departments of tl:e Central Gov-
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ernment You will find that their

percentage of arrears runs to 50 per
cent, whereas the percentage of
arrears In the various other Ministries
ranges from 6 to 8 per cent; nowhere
is it above 30-35 per cent. But this
department is listed at the bottom, so
far as efficiency is concerned. But
this is the department with which the
members of the public come m con-
tact every day, with which they are
concerned every day and so 1t
requires still more attention from the
hon Minister than other departments

There was a shight improvement
about more than a year back when
this department was at the lowest
bottom and it rose from 69 per cent
to somewhere about 58 or some such
per cent From the last year the
progress has been ‘09 per cent where-
as other departments have shown far
better performance I hope the hon
Minister will give proper attention to
this matter He must have the right
men in charge of places, and 1if he
has right men m charge of those
departments then he must give them
full powers and the fullest support
He should not listen to any sort of
explanations when a particular thing
has got to be done, and the perform-
ance of the department will be judgeq
not by anv statisics and figures but
by the opinion of the people which 1t
should reflect

But while 1 pass on from this
department I should Lke to add
something which though 1t 15 a very
small matter 15 very undignified We
find that Class IV servants of the Posts
and Telegraphs Department go from
house to house on the occasion of
Holi and Diwali to collect Baksheesh
It is a most undignified thing from
the viewpoint of the department. 1
do not know whether it has any gov-
ernmental sanction behind it or aot'
We pay them well and if you think
that they are not properly paid, this
House would not grudge an increase
in their emoluments. But for liveried
government servants to go asking for
small Baksheeh does not look at all
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justified and 1t is not at all digniflad.
I hope the hon. Minister will pay a
little attention to it.

oft qwey wobw . wTQE GrEw A el
w1 ¢y eg fooy & avafy ?

Shri Harish Chandrs Mathur: T
think 1t is no use going into what
a person does or what a pérson does
not do. But it 18 not- a very good
thing; that I would certamnly like to
say

Then I will say just a word about
another Inspectorate which nobody
has touched upon, and it is the Ins-
pectorate of the Railways which has
been placed under the Ministry of
Transport and Communications so
that there 1s an independent and
detached inspection of the railways.
It 1= with very great regret that I
have to submit that this Inspectorate
of the railways has become absolute-
ly ineffective It has become 1neffec-
tive for various reasons, and one of
the reasons, I think, is the unhealthy
attitude of the Ratlway Board in this
matter It 1s absolutely against the
recommendations and wishes of the
Raillway Board that this Inspectorate
has becn permutted to function under
a separate Ministry, the Mmistry of
Transport and Communications The
Railway Board was strongly of the
view that this Inspectorate, which, for
very good reasons, hag been put
under an independent Ministry,
should be brought under the adminis-~
trative control of the Railway Board.
We raised this question. They
manspulated 1it. In the varnous
reports of the Estimate Enquiry com-
mittees certain recommendations wcere
made, but the Minister for Railways
rose to the high position which he
held and, in spite of the Railway
Board's recommendations, he agreed
with the Minister of Communications,
and this Inspectorate was permitted
to stay with the Communications
Ministry. But because of this back-
ground and because of this attitude
from the Railway Administration, this
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Inspectorate is not being given that
importance which should necessarily
be given to it, and it has very seri-
ously affected it. This is one of the
very strong reasdns, one of the causes,
which is responsible for deterioration
in the efficiency of the railways. I
hope the hon. Minister for Commu-
nications will be able to give a new
prestige and new status t6 the Ins-
pectorate and see that its voice is
listened to with great respect by the
Railway Board.

Here I ould like to point out that
the periodical inspections, which are
almost statutory, are not being car-
ried out. This Inspectorate should ins-
pect, rather it is statutory for them
to inspect, every inch of the railway
line at least once a year, Now that
has been given up and it is only on
the convenience of the General Mana-
ger or somebody that some sort of
inspections are arranged through
mutual agreement. This is a very
unhealthy thing and the Inspectorate,
which used to command great pres-
tige at some time, today is absolutely
doing nothing. Almost evervbody has
forgotten whether such an Inspecto-
rate exists or not, and the Chief Ins-
pector of Railways is hardly of the
status of the Chief Engineer of the
Railways, who is subordinate to the
General Manager, who is subordinate
to the members of the Railway Board,
and possibly very little power is
given to him. This Inspeciorate is
located in Simla. I hope the hon. Min-
ister will be able to take it but of the
cold storage and restore it to good
health.

Then I will pass on to the main sub-
ject, and that is roads. This is the
most important industry, the signi-
ficance of which is hardly realised.
The road transport industry, not only
as such but also its other importance,
has hardly been realised even by the
Ministry which controls it. There is
hardly a realisation of what is expect-
ed of this industry and what is the
future vision of road development,
We do uot know even the picture
today. We would like the hon. Minis-
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ter for road transport to tell us what
sort of development he visualises for
this industry and for the means of
communication in this country. I may
say that it is one of the most neglect-
ed, most shabbily treated and moet
exploited Ministry. I do not know
why ‘t is not possible even for the
Planning Commission to understand
the implications of it. They provided
about Rs. 98 crores to be spent by
the Centre during the Second Five
Year Plan. Now from Rs. 98 crores it
has been cut down to Rs. 88 crores in
such a vital field

I will just point out to you from
facts and figures that our road mile-
age is extremely poor in this country
as compared to not only certain ather
progressive countries but as compear-
ed to countries which, so far as deve-
lopment is concerned, do not stand
anywhere near us. Even when com-
pared to those countries, our road
transport development and number
of cars and vehicles are extremely
low. Now what happens is that in-
stoad of catching up with those ad-
vanced countries by stepping up our
development, grants and provisions
for road transport are cut down from
Rs. 98 crores to Rs. 88 crores. Yet we
find that now after these three years
there are still Rs. 40 crores which
remain unutilised and for this year,
that is, 1959-60, I understand, that
out of Rs. 40 crores only Rs. 16
crores have been permitted to be
utilised. It is absolutely indefensible.
I think the feeling of this House has
been expressed nbt only during the
debate on the Transport Ministry's
Demands but even when the Rail-
way Ministry’s Demands were dis-
cussed. Hon. Member after hon. Mem-
ber spoke in favour of road transport
and gave very cogent’ and strong
reasons. There were certain hon.
Members—at least I was one of them
s—who said, and 1 wish to repeat it,
that it would be advisable even if you
cut out a provision of Rs. 100 crores
from the Railways and meke it avail-
able for the roads, becaute it is ¢he
roads only which will be a'ble to open
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up the country, the rural areas in
partjcular. Let us not forget that
when we are haying down a railway
line, it is used only by the railway
trains—goods trains and passenger
trains—but when we are constructing
a road it is not only the motor vehicle
which is using it but it is the bullock-
cart which is also using the road and
it is the pedestrian who is also using
the road. So, roads’ importance is
greater as compared to railways’ im-
portance, There is no comparison. I
hope that there is a better utilisation
of roads and that there is a better
understanding of the importance of
roads, If the entire country has to be
vpened up, if our rural areas are not
3o bhe jgnarad and if sur unel ano-
nomy has got to get any stimulus,
greater importance must be attached
to the development of roads and cer-
tain extre funds must be made avail-
able.

It is not realised that roads are
contributing far greater to the reve-
nues of the Exchequer. If you just
Yook into the figures, you will find
that the Railways are contributing
about Rs. 40 crores or so to the Cen-
tral Exchequer. As against this
roads are contributing about Rs. 98
crores to Exchequer of the Central
Government as well as of the State
Governments. It is really unfortu-
nate that without having a really pro-
per plan and a proper understanding
for the industry, roads always come
in for handy taxation of all sorts. We
do not mind the taxation, but the
taxation should be in keeping with
the development of roads. I would
suggest that now at least 75 per cent
of what you realise from road taxa-

to the development of roads.
I have not the time and I do net

AFRIL ¢, 1959

for Grants 9786

population is concerned and how poor
we are in vehicles. It is not
only that we are .extremely poor
in the mileage of roads but you will
find, if .you go into the statistics, that
the utilisation of vehicles is also ex-
tremely poor. We have got certain
areas where the vehicle is not utilised
even for a week in a month. I am
not going into the various recom-
mendations. I am not even touching
any of the recommendations which
have been made by the Road Trans-
port Re-organisation C ttee that
is in the hands of the Railway Minis-
try. 1 have purposely avoided telling
anything about that Committee. 1
hope that that Committee’s recom-
mendrtions wh) receive the hon. Min-
ister's due consideration and before
long it will be laid on the Table of
the House and that the hon. Minister
will be able to give us an indication.

While talking about roads I defi-
nitely wish to touch upon the subject
of dieselisation. 1 was really pained
and surprised and you will remember
that I asked a question of the hon.
Railway Minister on the floor of the
House whether he had any hand in
this. He immediately repudiated that
he had anything to do with this, But
the hon. Minister of Finance, who
spoke on the subject, said it very
clearly on the floor bof this House that
it was not only for the purpose of
revenue that he had levied this tax
but also because he wanted that there
should be a change-over from diese-
lisation to petrol in the light of the
fact that diesel has got to be import-
ed from outside whereas our refineries
are so designed that we get a greater
amount of petrol. I venture to submit
that this theory is absolutely unten-
able and cannot stand scrutiny even
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sel. 1f you look at the development
which is taking place all over the
world, in the Continent and every-
where else, with the solitary excep-
tion of possibly the USA, where the

of petrol is abnormally low—a
price o which we can never come—I
think we are taking a veryretrograde
and a very dangerous steps. We are
not realising what we are doing to
the future development of the road
transport of this country.

Shri Harish Chandra Mathur: I
hope that proper attention will be
paid to it and the hon. “Minister will
rise equal to the occasion and will see
that in the best interests of the coun-
try .

Shri Nath Pat (Rajapur): Stand
up to the hon. Reilway Minister.

Shri Harish Chandra Mathur: .....
and in the best interests of the de-
velopment of roads of this country
something is done.

Mr. Deputy-Speaker: The hen.
Member's time is up.

Shri Harish Chandra Msathur: Just
one minute if you will permit me.

1 will say that special attention is
demanded particularly for three State
of India and I hope that a special
amount will be allotted for the de-
velopment of these three States. Of
these three States, on the top is Raj-

We do not expect that these States
can have any benefit from the Rail-
ways. Roads must give special pre-
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that view point, that is, that he be-
longs to a particular State but should
look t0 the developmental needs of
the country as a whole and to the
needs of thése three States in parti-
cular.

Shri Raj Bahadur: Sir, I am grate-
ful to the House for the criticism thet
the hon, Members have offered in re-
lation to the departments which fall
within the Ministry of Transport. I
will confine my brief remarks to these
departments and to begin with 1
would, of course, like to take up the
subject of roads and road transport
because they have attracted so much
notice from all corners of the House
during this debate and the earlier
debate on the Railway Budget.

We know that so far as roads are
concerned we have already (fulfilled
certain targets—targets which were
laid before the country and its engin-
eers in 1943 under the well known
Nagpur Plan. The House has already
been informed that another plan, the
Second Plan of the roads, has been
formulated. It is receiving the atten-
don of the Government. The broada
details of that were referred to by
the hon. Member, Shri T. Subraman-
yam. I would not like to tire the
House by repeating those figures ex-
cept pointing vut ¢that whereas in
the present Plan we had hardly
about Rs. 250 crores for road deve-
lJopment the Second Twenty Year
Plan that has been drawn up would
demand from the country a contribu-
tion of about Rs 5,200 crores if we
want to increase the concentration of
roads or the mileage of roads from ‘3
for every square mile to -5 for every
square mile. That is the dimension of
the problem which confronts us. If
I may point out, so far we have been
spending on capital works and main-
tenance about Rs. 77 crores, that is,
I think, the last year's expenditure,
and our engineers in the Plan that
they have framed have asked - that
they would require about Rs. 110
crores for capital works and mainte-
nance from 1982-62 and that it should
increase by 1981-82 to Rs. 575 crores
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per annum. This would indicate the
extent of the problem.

One wonders as to how %would it be
possible for the country to mobilise
resources for such a vast undertaking.
But then the country has to do it
because roads are essential for our
progress, for our economic dave-
lopment and for everything that

we need i this country. More
particularly let us realise the
state of affawrs so far as the

rural areas are concerned. We
know that each and every village and
hamlet 1n this country has got to be
connected by road This 1s an age
of autobahns and express highways
we want express lughways should
run north to south and east to west
and there should be a pattern before
us by which we can have a net work
of roads all over the country, criss-
crossing our countryside. By the Plan
that has been formulated, 1t 1s esti-
mated that we would require as much
as 405,000 miles of roads for our rural
areas That would just be sufficient
to enable us to ensure certain faci-
Iities to certain areas ©n the basis
that for the development of our agn-
cultural areas, every village would
not be at a distance of more than &
miles from any pucca road and more
than 2 miles from any kuccha road
This time, the Plan has also made
another classification and that is, for
semi-developed areas which were
not in the Nagpur Plan, a willage
m a semi-developed area would
not be more than 8 miles from
e metalled road and 3 miles from any
other road. In under-developed areas
referred to by the last speaker, like
those in Rajasthan and other States,
the target fixed 1s 12 miles end 5
miles respectively. These are the
dimensions and the broad indications
of the Plan and I can only assure the
House that we are giving i1t our best
consideration.

1 am very much concerned about
the expansion of the road system in
our rural areas. The House is aware
that we had . made provision for
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Rs. 60 lakhs for three years for roads
built under co-operative schemes by,
shramdan etc. That we have utilised.
We have again allotted Rs. 60 lakhs
for this purpose. So far, we were get-
ting proposals for this from the State
Governments. But, the Members
were not usually consulted. We pro-
pose that hereafter, for such allot-
ments, we shall also consult the
Members of the House in the
Consultative Committee or otherwise.
But, for such schemes, we do require
maps which could give a clear idea of
the alignments of the national high-
ways, the State highways, the district
board roads and development block
roads For that purpose, a special
allotment of Rs. 10 lakhe hes been
offered to the State Governments for
the preparation of such a map.

I would now refer briefly to certamn
allotments that have been made for
roads to be developed for the piomo-
tion of iron ore traffic In this con-
nection, I may say that the Central
Government has offered grants aggre-
gating to Rs 202 lakhs to the States
of Mysore, Andhra Pradesh and
Orissa 1 shall mention the names of
the roads becausc they may be in-
teresting to Members from the parti-
cular States

Talaguppa-Honavar Road

Banasandra-Hassan Road

Hassan-Mangalore Road

Hubli-Karwar Road

Londa-Sadasivgarh Road

Andhra Pradesh-Mahboobabad-—
Yallandhu Road

Orissa—Tomaka-Kobatbundh Road.

Allotments for these roads have been
sanctioned and 1 can say that we can
hope that before long, the work will
be undertaken on all these schemes.

About the Jawahar tunnel, refer-
ence was made by Shri AM, Tariq.
I may assure him that we have taken
good steps to see that it is kept open
throughout the year. When there is
extraordinarily heavy snowfall, it
might happen that it is blocked for &
few days. On such occasions also, we



9791 Demands

would take steps to see that it is
cleared as quickly as possible. One of
the tubes, the western one, was open-
eg in December, 1858. We think that
.both the tubes will be completed by
1960.

1 would also like to mnform the
House about certamn important bridge
works which have been taken up
during the current year. These are:

Mehananda bridge at Cuttack
Birupa bridge near Cuttack
Yamuna bnidge at Delhi

Vashista bridge 1w Godavari
delta

Mahananda bridge at Malda
Roopnaram bridge

Rail-cum-road bridge over Brah-
maputra m Assam

Mahananda bnidge at
ghat

Mahananda bridge at Donepurhat

Netravat: bridge on West
Road.

Dhungra-

Coast

A demand was made both by
the Andhra Government and certamn
®™embers of Parhament that ¢he
bridge over Godavanmn which 1s very
necessary, and which bies on a State
highway, namely the Bhadrachalam
Bridge should also be constructed
and we should contribute towards its
construction cost I am glad to
announce that the Central Govern-
ment have agreed to sanction a grant
of Rs. 20 lakhs for the bridge across
. the Godavar: at Bhadrachalam. The
total cost 13 Rs 60 lakhs, The State
Government is expected to meet the
balance of the cost for that purpose

So far as the roads are concerned,

I will only refer to one or two roads,

more because they are important, and

because we would like to pay bur

- tribute to the work that has been done
there. I refer to the Gan ~Nathula

road which has been completed in

record time, and was opened by
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the Prime Mmister on 8th Septem-
ber, 1858 and to which a tribute was
paid m the President's Address to
Parlhiament. I would like to refer to
the North Sikkim Road because the
responsibility for developing road has
been undertaken by us. We have
sanctioned estimates aggregating to
Rs. 40 lakhs already. The work will
be completed during the Third Plan.
I would now refer to the road which

was referred to in his speech by Shr:
A M Tarnq. He said that the Pathan-
kot-Jammu road could not be kept
open throughout the year To a cer-
tain extent he was right I would only
say that the steps that we have so far
taken are sufficient to ensure that 5

will be kept open for all the 365

days of the year except when there
are very heavy rams He knows verv
well that the Pathankot—Jammu sec-
tion by itself kad 70 causeways, some
of which used to have flow 6¢ water
over them for long periods during
the rainy season The worst ones out

of these causeways have been taken
care of I may tell him that the fol-

lowing causeways have been con-
verted into brnidges and the work has
been completed Dewak causeway,
Tarna causew:y, Landoi causeway

Sanction to tne conversion into brid-

ges of the following causeways har

been 1ssued- Khaderu Khud No 1,
Mager Khud and the Second Khaderu
Khud With these, 1t 1s hoped that

the road will be kept open through-
out the year

I would now like to make a few
observations m regard to the vexed
subject of railroad competition I
do not know whether I can improve
upon the observations that have been
made 1n this behalf by several Mem-
bers. But, I think it will be clearly
unfortunate and positively detrimen-
tal to the interests of the country if
any controversy or any spirit of cam-
paign 18 brought or mmported into the
consideration of this question. We
shgll have to take an objective view
and we shall have to keep before our
mind the good of the country all the
time and this will have to be decided.
This question is there. We cannot
belittle its importance. Nor can we
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overlook it, because vital interests
both of the Railways and the develop~
ment of road transport industry are
involved. At the same time, however,
1t requires a dispassionate and fair
treatment, free from all traces of con-
troversy or conflict. In this connection.
I would like to pay my humble tri-
bute to my senior colleague the
Railway Minister for the speech that
he has delivered in the Rajya Sabha
on the debate on Railways. We have
got to read that with objectivity and
we will recognise that in whatever he
has said, he hag given full expression
in his statements to the development
of road transport. Of course, he has
Sumnlifiad hy ahraviatiane #1dk atair
conditions. But he was perfectly en-
titled to do it because he has to look
after the good of the Railways too. I
think I will do well if I just quote
a few sentences from the observations
that he has made in this behalf. This
is .what he says, on page 250 of the
Report of the Rajya Sabha on 25th
February, 1859:

“I may assure her (he was re-
ferring to the President of the All
India Motor Union Congress,
Rajkumari Amnt Kaur) that the
road transport operators have
got all sympathy from me, be-
cause I feel that in our country
there is ample scope for the
development of all types of trans-
port. Whether it is rail or it is
road, whether it is inland river
transport or whether it is coastal
transport, there is ample scope for
all these four types of transport
in this country. But, what I want
to avoid is that with the limited
resources at our disposal, there
should not be any duplication of
the facility in any area. Our re-
sources should be utilised to the
fullest possible extent,..

He has suggested, why not the ra{-
ways and the road transport function
in a complementary way? He has
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“If the national industry can
benefit more by road transport, 1,
will have absolutely no objection.
But in that case I will have also to
consider whether in respect of the
industrial raw materials and
materials necessary for the deve-
lopment of our industries, which
are carried to distant places by
the Railways, not at economic
rates but at subsidised rates, those
rates will continue or not....”

Finally he says, Sir:

“I, as a Railway Minister, do
not see any ground for putting any
restrictions on the development of
the motor transport in this coun-
try, so long as the capacity avail-
able in the country is properly
utilised before new capacities are
created.”

Shri Nath Pal:
too much!

These are crocodile tears. What
about diesel trucks? In one breath
he says ‘that he does not want to
‘hnrm it. But actually the steps are
likely to strangle it.

Shrj Raj Bahadur: I hope the hon.
Member will listen to me before he;
comes to any conclusion. I would
like to say that he has tried to deal
with the subject fairly and objectively.
He has stated the case fairly and
frankly and we must be thankful to
him for that.

Shri Harish Chandra Mathur: I
asked the hon. Minister for Railways
to tell us what he means by duplica-
tion. He himself had no answer to
give. He says that the whole matter
is under the consideration of the
Planning Commission. He will not

uble to give any view. _That
Wwas what he said. Duplication
is ome word. Co-ordination is
Snother word. All these words
Inean nothing, but simply domination
by railways on the road. And, now,
the word ‘complementary’ means noth-
ing but that they should get away
here the Reilways are operating. Let

The lady protests
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us have a clear understanding of the
whole situation.

Shri Baj Bahadar: I, think Sir, that
Jor a clearer un8érstanding of the whole
situation, we should not doubt each
others’ motives. (An hon. Member.
We do not doubt it). So far ags we
are concerned, either in the Mmnistry
of Railways, or in the Ministry of
Transport, we are bound to observe
<certain rules of joint and collective
responsibility

Shri Braj Raj Singh: Are there two
Governments? There is only one
Capinet They have got Jou\t res-

pongibility. Why do they go on pay-

ing complement to each other?
Shri Nath Pai: They can do 1t

Mr. Deputy-Speaker: Order, order
There ought to be no domination here
Here coordination should be observed
1 find that that is not forthcoming

Shri Raj Bahadur: I am coming to
that. Of course, the Railway Mimster
has qualified hus observations He
does not want that there should be
“duplication of capacity”. He does not
want that where capacity is offered by
the Railways there should be new
capacity created He says he has no
objection if the industry takes full
advantage of the road transport but
then he will have to revise the rates.
He also says that there should be
pioneering efforts by road-transport
Sir, Road Transport has done and is
domyg some pioneering. In fact roads
came nto existence much before the
Railways It is undisputable. If the
needs of economy, if the demands of
trafficc and if the oircumstances so
require, and industry is free to revise
its rates. There 1 no doubt about
that. So, the question comes, why is
the duplicationt What is the objec-
tion to the creation of some sort of
capacity® We recognise very well,
Sir, that whatever mode of trans-
port we may take into account—
Jot it be roadways, railways, inland
waterways, airways, shipping or
anything,—-they
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country The social and economic
needs of the community have to be
satisied Let us therefore be aware
of the fact that, after all, 1t 18 the
trade, It 1s the industry, it 13 the agri-
culture that is gong to dictate the
pattern and the form of transport.

It cannot be disputed that trade and
industry cannot be made subservieut
to the exigencies of the requirements
and the lLimitations of a particular
mode of transport We have also to
take note of the fact that he has said
exactly what Shr1 Masam said yester-
day He said there 1s ample scope for
expansion of all modes of transport.
I agree with Shr1 Masani, as the Rail-
way Mmister does The gquestion is:
Why should we be scared of this kind
of co-ordmation” Let us see how it
operates What 1s the story of this
co-ordination?

Sardar A. S. Saigsl: It may not be
subordination there.

Shri Raj Bshadur: I hope this perti-
cular controversy will not make our
judgments blurred Why should we
not take note of the fact that the
Railways are our biggest national
undertaking? They have served the
country and served i1t well. They are
employing azs many as 12 mllions
‘¥ any unfair competition comes
which may adversely affect the Rail-
ways, the Joss that 1s suffered thereby
will be a loss suffered by the nation
m the ulumate analysis of things. [,
as a Minister in charge, will not be
oblivious of that

Road transport must be given full
scope for its expansion and must be
relieved and must be rescued from
the various restrictions that are there,
but, at the same time, the Railways,
which are one of our most important
national undertakings, “should also be
taken care of by this House That is
the way in which we can approach
dhe whole question Any type of co-
ordipation to be successful, has to
be realistic; it has to be reasonable;
and 1t has to be,practical. Until end
unless, these three omditions are
satisfled, no, coordination has worked
o will wark, slnc.e 1999 for the first
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tune, we know the story of this co-
ordination. In 1039, statutory recog-
mtion was given to the restrictions
that have been imposed on road trans-
port. We know very well that War
intervened and those restrictions
could not be fully implemented. Soon
after the War, came the Code of prin-
aiples and practices. But that has
also not been accepted by many of
the States. Certain amendments
brought forward to the 1956 Act were
not acceptable to this House., At the
same time, we also know that road
transport, despite all these restrictions,
has been gathering strength. Why?
Because, 1t is the symbol of the modern
age We should not have any doubt or
any misgivings about the future of
road transport Let 1t, however, be
realised that 1t has all along worked
under severe curb; and controls. It
has suffered from one of the
heaviest taxations in the country
It has also, as the House 1s
aware, suffered from certan rules and
regulations which have been enforced
by the police or other people and we
know the vagaries and excesses of
that enforcement We also know how
credit has been very difficult to get so
far as Road Transport is concerned
In the matter of production of motor
vehicles, we have not been able to
keep up to the schedule I thmink I
may point out 1n this connection a few
figures

I would Iike to refer to page 6 of
the Explanatory Memorandum on the
budget of the Central Government
There are various items hke Motor
cars, cycles, scooters, omnibuses, chas-
s18, vans, lorries, etc. How the res-
triction on mmports of necessary parts
and components has operated is ob-
vious from these figures. In 1957-58,
the revenue ffom this was Rs. 1292
crores, The Budget Estimate for
1958-59 was 13-50 crores. The revised
estimate gshows only Rs. 70 lakhs. In
1959-60 the budget is only Rs. 70 lakhs.
So, the revenue on this particular item
by way of customs, duty has fallen
from Rs. 13°30 crores to Rs. 70 lakhs.
On the other hand, take the figure re-
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lating to Railway plant and rolling
stock, The figure in 1087-38 was 2:62
crores, and in 1658-39, Rs. 2°30 crores.
Revised estimates for 1938-59 Is 4:00
crores. In 1889-60, the budget esti-
mate is 8°70 crores. Naturally, there-
fore, the House and the Members are
quite entitled to ask what the limits
or the dimensions of that co-ordina-
tion are going to be. That is a ques-
tion which cannot be answered by
me ‘That is a question which cannot
be answered by the Railway Ministry
or the Civil Aviation Department or
the pping Directorate or any of
them ¥ So far as this question is con-
cerned, 1t depends upon the evolution
of a national transport policy.

13 hrs.

In this connection, I may inform the
House that this question has been
engaging our serious attention, and we
have finalised the details, and I hope
that a high level body will be set up
in this month or in a few weeks,
which will go into this question, study
it m all its intricate details, and then
advise Government in regard to the
principles on which such a national
transport policy may be formulated
It 1s a very onerous and very difficult
task, and I think we have got to give
this particular job or task to such a
body, and I hope hon Members can
wait patiently for this

But, I would repeat that this gues-
tion has got to be considered °‘free
from all traces of controversy.

May I now take up another subject?
I would now hke to come to ports
and shipping, because about ports also,
sufficient interest was evinced. I may
say that the traffic handled by the
major ports and minor ports put to-
gether in 1955-56 was of the order
of 28 million tons. The trafic handled
during 1957-58 in major ports was of
the order of 81 million tans. Our pre-
sent capacity is 32-6 million tons, and
when all the works included in the
Second Plan are completed, our capa-
city .will go up for major ports to 41
million tons, and for minor ports It
will go up to § million tons, thus mak-

]
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ing a total of 46 million tons. I think
that with this capacity, we shall be
able to meet the requirements of our
trade and industry, and our ports
would be able to stand up and come
up to the expectations of the trade
and industries in this country.

But so far as the present trends are
<oncerned, they show some decline
arsing out of, perhaps, some reces-
sion in the trade; and the traffic hand-
led in 1958-59 is expected to be con-
aiderably less than the traffic handled
in 1957-58.

So far as our achievements are con-
<erned, from the point of view of con-
struction of the various items of work
included 1n the Second Plan, I may
inform the House that for 1858-59 the
works totalling or costing up to
Rs 15:23 crores have been carried out
We have a programme for the next
year for works costing up to a total
of Rs 33:31 crores

Hon. Members very well know that
this year we got the loans from the
World Bank for the Madras port to
the tune of Rs 68 million, and for the
Commuissioners of the Port of Calcutta,
Rs 137 million, which have solved to
a la~ge extent the problem of foreign
exchange

1 shall now coms to the point which
was raised by my hon friend Shn
S C Samanta yesterday, and by some
other hon Members also, about the
difficult conditions m the port of Cal-
cutta, and about the just and right
anxiety with regard to its future be-
cause of the deterioration m the navi-
gable depths of the river Hooghly

Shri Harish Chandra Mathur: It was
raised by Shri Raghunath Singh.

Shri Raj Bahadur: It was raised by
Shri Raghunath Singh and Shn S8 C
Samanta t00. There were other Mem-
‘bers also who raised it, but hon. Mem-
"bers would forgive me if I am not men-
tioning all the names.

We know that the problem of Cal-
<utta is the problem of bars, the 14
bers that are there in the river
Hooghly; and the most mischievous of
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them 1s the Balari bar, which 18 show-
ing some signs of deterioration, for in
December, 1858, it came down to 7:3
feet. Immediate measures were taken.
A dredger was commissioned and 1t
was sent to the site, and I am glad to
say that results have been achieved,
but I would not say they are of a
permanent character The present
depths have now come up to 8 feet.
The depths have varied between 8
feet and 9 feet 3 inches for the penod
1st to 4th and 6th to 15th March The
total spoils lifted from October to
February 1s of the order of 6,48,000
tons

The problem, as the hon Members
are aware,rhas been investigated by
quite a number of experts including
Mr Ir F Posthuma, Deputy Director
of the Port of Rotterdamm, Holland,
Messrs Rendel, Palmer & Tnitton,
London Dr Pierre Danel, Director-
Gencral, and Mr Wallet, Chief Engi~
neer, Hydraulic Research Laboratory,
Grenoble, France, and Mr Wichers
Hoeth, Chief Engineer, Hollandsohe
Aannoming Mantschapp1), Holland

The general conclusians arrived at
by them for achieving or ensuring
stable depths in the Balah region are
that this can be done only by contie
nuous dredging and proper tramning
works So far as the experiments are
concerned, for river traming works,
they are being carried on by the Re-
search Institute at Poona, and we
hope that soon they will br finalised,
and we shall be able to act upon
them Meanwhile, we have already
taken a decision to acquire two large-
sized suction dredgers and to start re-
pair and reconditioning of the old
dredger Ganga The port of Calcutta
has got at present 4 syction dredgers,
3 bucket dredgers, and 6 grib dredgers,
but they are in an old condition

"

So far as nver trainmg works are
concerned, the House is aware that we
have started the Fulta point training
works,which cost as much as Rs. 58
crores, and [ can say that with this
particular work, we shail be able to
control and improve’ the depths in four
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bars which are on the north of this
particular point. The lasting solution,
however, as the House iz aware, only
consists in ensuring supplies of fresh
upland water down the river Hooghly.

In regard to the deep sea port,
about which Mr. Posthuma and  Messrs
Rendel, Palmer & Tritton have recom-
mended a site on the Haldiu Channel
northward from the outfall of the
Haldia river, I am glad to say that
we have proposed that we should
establish a deep water port, as a sub-
sidiary port to the port of Calcutta,
to be used 8s anchorage in the first
instance, and the necessary notifica-
tion is going to be issued shortly in
this behalf. The anchorage will be
brought into use during the next fair
season, from October to February.
This will be the first step towards the

fulfilment of a need which has been

jong felt.

About the Bombay Harbour Chan-
nel, I may say that we propuse to take
up the work during 1858-6u, that s
the dredging work, which may cost
as much as Rs. 8 crores, a.d we shall
have to dispose of as much as 30
million tons of dredged material.

I now come to the Visakhapatnam
port, because reference was made to
it also. The existing breakwater has
deteriorated consideraoly, and we
have proposed longterm repairs cos-
ting Rs. 27 lakhs; and short-term re-
pairs are being undertaken at a cost
of Rs. 2 lakhs. The harbour has got
four quay berths, three jetty berths,
two oil berths ana four mooring berths
with a capacity of 2'3 million tons, In
1957-58, the total traffic it handled
was more than its capacity, and it was
2:40 million tons. We think that in
1958-89 it will handle truffic of an
equal voluffie.

The construction of four berths, two
for general cargo, and two for ores ang
provision of belt-conveyor system and
auxiliary facilities at Visakhapatnam
are already being yndertaken. The
total estimated cost of this cqnstruc-
tion will be Rs. 4°'78 croves, of which
Rs. 210 crores will be in foreign
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currency, 1o be met out of the U.S.
Presidents Asian Economic Develop-
ment Fund. With this, the capacity
of the port would be increased to
about 5 million tons which will faci-
litate the export of two million tons
of iron ore per annum tb Japan, from:
1964,

Reference wasg also made to the
Kandla port. Four cargo berths with
a total wharf length of 2700 feet were
opened in July, 1857. Two addi-
tional berths are under cemstruction.
I would like to point out that the port
and its traffic have come up to ex-
pectations. In fact, when the pro-
ject was being drawn up, it was esti-
mated that in five years’ time it
would have a traffic 6f as much as 8
lakhs of tons. But we find that it
handled within two years of its
coming into commission a traffic of
8:44 lakhs tons since 1957-58. In
1958-50, it is expected to reach one
million tons. So far as the revenues
are concerned, I may say that accor-
ding to the original programme or
project, it was estimated that in the
first five years, the revenues would
be of the order of Rs. 12 lakhs, in the
next five years, it would be
Rs. 18 lakhs, and in the next ten.
years, it would be Rs. 28 lakhs. But
the net income during 1957-58 has been
of the order of Rs. 11-32 lakhs and in
1958-59 it has been Rs. 24°52 lakhs.

I have given these figures in order
to try to remove the impression which
is otte\n expressed that the port of
Kandla' has not done well, or that it
has not come up to expectations. I
think it has come up to expectations,
hut it has got its own teething troubles
and problems.

Another problem that has sprung
up and which has also been responsi-
ble for causing anxiety has been
about the shoml there, namely the
Kalandhara shoal which is disintegra-
ting and which has also reduced the
depth of the channel to 8 feet. A dred-
ger will be permanently taken for this
port. Meanwhile, the dredger o the
Visakhapatnam port has been brought
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to the channel, and the channel has
been agrin dug to a depth of ten feet
already, and by the end of April, we
‘hope it will go* up to twelve feet.
With this I think the problem of the

port of Kandla will be considera-
bly eased.

In regard to minor ports, I may say
that during the first three years we
have spent Rs, 3 crores out of a total
allotment of Rs. 8 crores, Of course,
Rs. 1 crore has been spent on works
not included in the plan; so Rs. 3 crores
have to be spent in the remaining two
years. We have also got to acquire
certain dredgers and survey launches
for the dredger and survey pool for
minor ports; but so far we have not
been able to get foreign exchange for
dhat. But {oreign exchange to the
tune of Rs. 96 lakhs has now been
offered for this work from the Import-
Export Bank of the U.S.A. and the
proposals are under the active con-
sideration and scrutiny of the Ministry
of Finance.

I think, so far as minor ports are
concerned, I would make a brief refer-
ence to the port of Pondicherry. It
has not been mentioned, but I think

i,‘.‘ would like to inform the House that
provision exists for the construction of
a pier and ancillary works costing Rs.
36-75 lakhs and an overall expenditure
of Rs. 1543 lakhs will also be incur-
red. Rs. 35 lakhs have been pro-
vided in the Budget for 1959-60 for
Visakhapatnam, and Rs. 5 lakhs for
Andaman ahd Nicobar Islands.

Then I would refer to the port of
Paradip to which reference was made
by Shri P. K. Deo. 1 can only say that
steps are being taken to examine
whether this can be converted into a
major port. As the hon. Member
knows, the main bottleneck is that its
hinterland is not well-developed. It
lacks in communications, and trans-
port facilities, and unless and until
they are developed, it will be difficult
for us to expedite or accelerate the
pace at which this can be converted
into a major pgrt. I think the
proposals in regard to Tuticorin and
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Mangalore will be referred to by my
senior colleague.

Shri 8. C. Samanta: What about
Cochin? Will that also be touched by
the hon. Minister in his reply?

Shri Raj Bahadur: In case he
wants information aboyt the port of
Cochin, I am prepared to give it, but
1 think no reference was made to it.
We are having four new berths under
construction and they will be com-
pleted by the end of 1860. They will
further augment the capacity of the
port. That is so far as the deve-
lopment of that port ig concemed‘.

We do not claim to have made any
spectacular achievements, but I think
a steady progress has been made in
regard to all these works, and we are. .
going steadily but surely, in regard to
the development of the major ports.
With the provisions of loans, work has
been accelerated and 1 think many
schemes have been sanctioned recent-
ly which have already been taken up
for execution or are soon going to be
taken up.

Then, I will come to shipping which
is another subject which has been
widely commented upon by the hon.
Members. So far as shipping is
concerned, the main problems are
tonnage, personnel and cargo availa-
bility. 1 would like to mention here
that so far as our achievements are
concerned, they may be summarised
as follows:

The Second Plan target for overseas
shipping which was 4.88 lakhs GRT
has been exceeded by 0.28 lakhs GRT
taking into account the orders already
placed on shipyards. These ordered
vessels to the tune of 12 lgkhs GRT
will be delivered before April, 1961,

We are certainly short of the coastal
tdrget by 1.62 lakhs GRT. This is
inevitable because there is- shortage
of cargo availability on the coast
The Rai}-Sea Co-ordination Committee
expecu& that the cargo offerings so
far as coastal shipping is . concerned
would be of the order of 40 lakh tons
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on the coast including salt and coal,
and 10 lskh tons for adjacent trade
Unfortunately, however, these hopes
«or expectations have not been realised
The fact of the matter 193 that the
<cargoes that are coming are showing
& continuous decline from year to year
In 1955 1t was 29 lakh tons, m 1858
1t was 27 lakh tons, and in 1957-58 it
was 25 lakh tons Naturally, therefore
because of this lack of availability of
cargo, the impetis that could have
been given to the expansion of coastal
shipping has not come, and that 1s
perhaps the main difficulty at the
moment

JExransvr nf weadal! shppmngger o«
hon Members know, 1s linked
intimately with the availabilitv of
cargo We have also consulted the
Railway Board m this connection, since
they are steadily increasing their
traffic so far as lifting of coal and salt
19 concerned In 1954 the raillways
carried less than 54,000 tons of salt
whereas 1n 1957 thev carried 1 42
lakh tons and during 9 months of
1958 they have already carred 110
lakh tons

The over-all shortage m tonnage
during the Second Plan penod 1s of
the order of 1 7 lakh GRT The ques-
tion may be asked as to what are we
doing to make 1t up, and in fact, it has
been asked by hon Member Shr1 Pun-
noose In fact, he has said that we
shall not be able to fulfil it, but I can
assure him that the steps we have
taken and we will take in future will
enable us to fulfil this target That 1s
my hope, and confident hope

In the remamning two years 1t 1s
obvious we Should have as much as
85,000 tons accretion to our shipping
tonnage 1n order to make up the
target that we have before us Durng
the year 18568 we have already acquir-
ed tonnage to the extent of 85418
‘GRT, and althougd four vessels were

sthe net addition amounted
to 71,288 GRT This acquisition
<ompares favourably against 3 lakhs
GRT in five years
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I would say that so far as the
remaining two years are concerned,
to achieve the target, we have got at
our disposal a credit of 2'8 billion Yen
out of the allocation of § ballion Yen
for buillding ships m» Japan. From
this credit we hope we shall be able
to acquire either two large-gized
fankers of 40,000 GRT each or three
cargo vesseis of about 21,000 GRT
Rupees one crore of free foreign ex-
change has also been made available
for purchase of new and secondhand
ships 1 think with thig as many as
five vessels may be added which will
increase the Indian shipping tonnage
by another 30 to 35 thousand GRT
Further, & soon as we &e &dle o
utilise the sum of Rs 1 crore in
foreign exchange, we shall, I think,
be able to get more from the Minis-
try of Finance This 1s our confident
hope

During the year as you know, we
have already set up according to the
term-~ of the Merchant Shipping Act,
a Merchant Shipping Board to advise
Government on all policy matters A
Shipping Development Fund Com-
mittce has also been sct up A sum
of Rs 6 crores will be made availablé
dun:ng 1959-60 for advancing loans to
Indian shipping companies

“So far as personnel 1s concerned, 1
may inform the House that we hav:
been making a steady increase in the
number of traineks to the Trawmning
Ship Dufferin and other mstitutions
In 1958 the number of candidates was
raised to 75 and m 1959 1t will be
raised to 80 On the engineering
side the intake 1n the Directorate of
Marme Engineering Trawning has been
increased from 50 per annum earlier
to 65 1n 1958 We have a proposal to
increase the intake to 100 in 1859

For the first time, we are also mak-
ing arrangements for higher train-
ing in both these fields, and the Minis-
try of.Finance has given its concur-
rence to the starting of training faci-
lities for Extra Masters on the nautl-
cal side and Extrae First Clags Engl-
neery Certificates on the engineering
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side. So far, these qualifications
could be obtained only in England,
and our cendidates and trainees had
to be sent to that country for this pur-
pose. This would be done in our own
country under suitable arrangements.

8o far as ratings are concerned, we
are sble to fulfil the demands. We
have already trained more than 10,000
boys, Our requirements, I think, are
adequately met.

Meanwhile, we have alzo taken a
very important step in this direction,
that is to say, the establishment of a
Merchant Navy Training Board. The
Board would supplant the Governing
Body of Dufferin which deals with
one institution only, namely the Train-
ing Ship Dufferin. This Governing
Body has been in existence ever since
this institution was created. It was
only last year that it held its hund-
redth meeting, and it has done very
useful work all these years. I must
pay my humble tribute to this body,
although I have also been its Chairman
and it is not for me to do so, but it is
for the members who were there and
the people who have really brought up
and built up the traditions of this
great institution, and I am sure under
the care of the new organisation, the
Merchant Navy Training Board, new
successes will be achieved.

So far as cargo availability is con-
cerned, I would like to mention that
we have been making steady increase
so far as the share of Indian ship-
ping is concerned compared to the
share of foreign shipping in our in-
ternational trade. In 1088-38, it was
6.5 per cent compared to the share of
foreign of 93.5 per cent; in
1958-57, it rose to 8.4 per cent while
foreign came down to 91.6
per cent; in 1057-88, it rose to 9.8 per
cent and foreign shipping came down
to 003 per cent So the trends are
m-ndhm.nd!tunkwe

can confidently look forward to the
ﬂmowhmmmnbe.obhtouh!m
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our objective, namely, ‘ at least 80
per cent of foreign trade would be
carried in our own vessels. That fis
all that we want to do. I am sure
this House will agree with me that
this objective does not imply any flag
discrimination, to which certain re-~
ferences were made by my hon. friend,
Shri Raghunath Singh, yesterday.
He referred to certain apprehensions
and doubts expressed in this behalf
by certain foreign shipping interests
in England and elsewhere. I would
like to assure everyone concerned that
it is not our intention to indulge in
any type of flag discrimination.. but
we shall not be denied our legitimate
right to carry at least 50 per cent of
our foreign trade in our vessels.
That is being done by almost all other
important maritime countries,

Shri Barman (Cooch-Behar—Re-
served—Sch. Castes): By what time?

Shri Raj Bahadur: As soon as you
give us the money and foreign ex-
change to buy the ships, along with
the necessary cargo also, because in
this matter, apart from other things,
that is also necessary. We have ap-
pointed a Shipping Co-ordination
Committee—and rightly. I think it is
within our rights because Government

carried in our ships and in our.
bottoms alone. That should not be
taken to mean, as has been done in
certain quarters that it is flag discri-
mination. We are entitled to

At the same time, J think I shall do
well if I say that our.pri_vlte

'shozﬂdallohelpthecovernment

Quilding up the percentage to 50 per
eent. .

ShrimatisRenuka Ray (Malda): What
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Shri Raj Babadur: I am coming to
that,

1 may say that about a million tons
of cargo have come within the pur-
view of the Shipping Co-ordination
Committee. I think Members will be
glad to know about that. I can assure
them again that we are not over-
ambitious, All that is aimed, ag I
have just now said, is only 50 per cent
of the cargo in our overseas trade.

Then we have also established an-
other important—it I may say go—
institution or organisation, known as
the Freight Investigation Bureau. This
is to deal systematically with all
complaints from the trade regarding
discriminatory treatment in respect of
freight rates. Members might recall
that in this House, and in the other,
certain complaints were made of dis-
crimination so far as freight rates
were concerned for our goods or com-
modities—our own products—exported

out of the country, which told very

sdversely on the promotion of our
industry as well as export trade.
For that purpose, this institution has
come into being. Before that, the
Director General of Shipping had
been looking after this work. Here
1 may mention that the Director
General of Shipping hag rather a very
difficult job. He is Director General
of Shipping and Joint Secretary. He
has got to look after that work. He is
Director General of Lighthouses; he
has also that work. Then there is the
Freight Investigation Bureau. Then
there are the Sailing Vessels. There
are s0 many responsibilities he has to
fuifil. Sometimes an impression is
created that we are heving a top-
beavy adminigtration—some Members
bave referfed to it. I do mot know
whether in the face of such telling
facts this charge can at all be levelled
or brought forward *

So far as the sailing vessels are con-
cerned, we have taken some concrete
mpc.Butlunlorrytopote t full
advantage has not been taken of them
byouruimmummmctuﬂu
industry as well as the sailing vessels.
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We have created four Regional Offices.
We have also appointed a Central
Advisory Committee - and four Re-
gionai Advisory Committees. We have
80 created a post of & Naval Archi-
tect for the specific purpnse that this’
officer may suggest improved designs
of sailing vessels and asuist the
men engaged in building such
a3 far as he can. Arrangements
the training of tindals are also
made.

-

!

i

The sailing vessels industry has
been an important industry in gur
country. The people who are engaged
in it—although many of them are
rather backward and illiterate
people—have inherited talents of
ship-building, of which the country
was once proud. I am sure we should
utilise their talents and put them to
good use, 8o that these talents are
not lost to us.

Shri Punnoose in the course of the
discussion made a remark in regard
to the working of the Government
Corporations. He said that all the .
profitable trade routes had been allot-
ted to the private sector. I think he
will be interested to know that the
public sector Corporations, the Eastern
Shipping Corporation and the Western
Shipping Corporation, came into being
long after the private shipping com-
panies entered the fleld and came to
be members of the India-UK-Conti-
nent conferences. It is obvious that
we could not think of
against our own shipping companies,
particularly when ‘they had waged
such a glorious struggle against heavy
odds during the days our country was
not free. Therefore, naturally we had
to go to other routes and lines. Theve-
fore, the two Corporations are meant
esgentially for the routes India-Aus-
tralia and India-Japan. These have
to be catered for, my

up
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explore new routes—this refers to
gur shipping companies in the private
“ &8s well as the puBlic sector—and go
to new routes, we cannot think of
even augmenting our Indian shipping
tonnage; nor can we hope that the
objective of 50 per cent share in our
foreign export-import cargo can be
achieved. It is very essential that
'‘even some losses, if they occur,
should be borne in this particular at-
tempt, because our trade routes and
shipping routes cannot be built up
without some sacrifices on the part of

peeompnnineoneemed.

I would like to repudiate the in-
sinuation or suggestion of my hon,
friend, Shri Punnoose, that the
Chairman or the authorities of the
Government are functioning in an
apalogetic manner. They are not.
They are of course functioning like
decent gentlemen and they won't like
to be offensive in their attitude. They
would like to be accommodating to
the extent that men of understanding
do and which they expect from others.
That is all I would like to say.

,Shri Punnoose raised another point
that the Government have not given
foreign exchange to the Government
Corporations. I may say again that
the demand for foreign exchange came
much in advance from the private
shipping companies as compared to the
Government Corporations, because
the former were earlier in the fleld.
A sum of Rs. 25 lakhs only was allot-
ted to us by the Ministry of Finance
ag foreign exchange for buying new
ships. That was allotted to the pri-
vate shipping companies. But now
we have another allotment of Rs. 1
crore and the public sector will have
its due share, keeping also in view
mehetthtitwunotzivmany&ins
out of the Rs, 25 lakhs.

So far as thé share of coastal trade
is concerned, T think the hon. Member
1o under some sort of mis-con-
ception or he has ‘perhaps not been
rightly informed. He says that as much

CHAITRA 14, 1881 (SAKA)
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as 33 per cent of the coastal trade is
being carried under foreign flags. That
is not a fact. So far as dry cargo is
concerned, the reservation is complete
for Indian shipping. Only tranship-
ment cargo is allowed in chartered
ships under foreign flags but that too
after enquiries are made from Indian
companies whether they are prepared
to take that transhipment cargo, and
when they refuse to carry it then
alone a foreign ship is allowed to
carry it as a special charter. Sup-
pose a cargo is meant for Madras, but
the ship comes to Bombay. It has to
be taken to Madras. A ship may not
like to take that cargo. Therefore, in
such cases only by special permission
a foreign chartered vessel is allowed
to take such cargo.

Shri Punnoose: How much would
1t come to?

Shri Raj Bahadur: The percentage
comes to even less than one per cent
of the tota] coastal cargo so far as
dry cargo is concerned. But things
are not the same in respect of oil
cargo for which we require tankers.
We have got two fankers, one in the
public sector and the other in the
private sector. We have already taken
steps and placed orders for a third
tanker. When that tanker, which we
hope to get soon, is obtained, each
one of the three oil companiex will
have an Indian tanker. But that also
cannot suffice because the cargo is
much more than these tankers can
carry. We have got to have many
more tankers for that purpose. I can-
not give the estimate this time. But,
I think it may be given by the Minis-
try of Fuel.

Reference has just now bé®R made
and earlier also about the Hindustan
Shipyard and what we are doing to
buifd up this industry. I would like
to finish this within § minutes. About
the Hindustan Shipyard I may say
that only two facts®were mgntioned
here. Firltly, the value of the total
production hu'ngistered a rise of
16.2 per cent from Rs. £98.04 lakhs in
1956-57 to Rs. 343.31 lakhs in 1957-58



interesting fact. I would like to men-
tion that because of its importance,
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8o far as publicity is concerned, wd
have done as much as we can—I have
§ot the facts and figures—and a num-
ber of results have been schieved. As
hon, Members already know, in 1057,
the number of tourists visiting was
tnly 80,544 and in 1958 it has register-
ed an increase and gone up to 92,302,
The foreign exchange expected to be
tarned from this incresse will go up
gomls.zhll”?hlimmorm
1988,

present. As hon. Members know it
did not find its rightful place in the
Second Plan and, therefore, as soon as

will suffice for the present.

About hotels and rate structures I
would like to thank the members who
did fine work. I would refer in t_. ¢
to two or three points. At present,
we have a little less than 10,000 hotel
beds in about 120 hotel establishments
in the country. Five years ago the
number of hotel beds was about 8,000.
This is a fact that should be noted.
There has begn an increase of only
25 per cent in the number of beds



9815  Demands  CHAITRA 14, 1881 (SAKA)

Secondly, we agree in principle that
the rate structure in hotels should be
governed by the widely accepted
Hubbert Formula with slight modi-
fications to suit Indian copditions;

Thirdly, that suitable legislation
should be taken up in hand covering
all the relevant aspects of the hotel
1:de: .

Fourthly, that in order to meet the
ever-growing need for trained per-
sonnel in hotel management and hotel
craft in indis, a first-rate Hotel Train-
ing School should be started as early
as possible; and

Fifthly, in order to enable the hotel
industry, wiuch plays a major part in
the development of tourism in India
and in earning foreign exchange,
every possible assistance should be
given to the hoteliers both for start-
ing new establishments as well as for
improving and maintaining a good
«gndard in the existing ones.

Sir, I will now refer to the Pathan-
kot Reception Centre. Mr. Tariq re-
ferred to this and I may tell him that
the Railways have already got six re-
tiring rooms, two waiting rooms, two
toilet rooms and a restaurant for Class
1 passengers. They propose to pro-
vide within a few months, one air-
conditioned dressing room and within
a year or two five more retiring rooms

for Granta 9816

With these observations 1 have
answered most of the points that have
been raised. I am thankful to all the
hon, Members here and, even more,
I must apologise to tire House for the
long time that 1 have taken and
cularly to my senior colleague
have encroached too much on his
I can only say that, as I have
earlier, we have not made any

bipe

cular achievement We have made
‘steady progress of which the depart-
ment concerned can be proud. I pay
my humble tribute to the workers and
officers who are dealing with the
various departments in the Ministry

for this excellent work.
Several Hon, Member —yose,

Shri Barman: Sir, I want one infor-
mation from the hon. Minister.

Mr. Deputy-Speaker: Btill there is
time; the Minister gshall reply to the
whole debate; and, if still there is
something left, he may put the ques-
tion then,

Shri Barman: 1 want to put the
question fo the hon. Minister who has
spoken about National Highways.
Within two minutes 1 shall finish my
question.

Mr. Deputy-Speaker: Yes: the hon.
Member may put his question.

Shri Barman: Sir, on the National
Highway No. 31 in 1850, a bridge over
the river Torsa had been washed
away. It is now 9 years past gnd the
whole Eastern region remains cut off
during 6 to 7 months in the year. Has
the Transport Ministry, by this time,
deviked any means to
bridge there? May I know how long
thellininrywlnuke.toﬂnﬂbethdr
project or.to construct the bridge?

Shri Raj Bahaliar: 1 will have to
collect the necessary * nformation.
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{Shri Raj Bahadur]
But, from memory I can say that this
river is known for its vagaries, floods,
change of course etc. We shall try to
look into it and do whatever we can.

Mr, Deputy-Spesker: I am sorry I
have now to reduce the time to 10
minutes. Those who want to put
questions would have no opportunity
to speak then. Shri Braj Raj Singh;
he may take only 10 minutes.

ot woratwr fag : ITsyw Wi,
& daq F fower OF & T T A
T F ot Iu% T AT ZiEE F A
% go frges w0 e g

fawer OF & at 7 fafrex

AERA R §G H | IEH I A F
g ¥ gy 5 Wi 93X W« SqReT S
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wo @ ¢ Sany 1T 7wy
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sarey oY aTw & wgr war fe o gt
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Shrl Tangamani (Madurai): Mr.
Deputy-Speaker, Sir, the time at my
disposal 1s very short, and therefore I
shall only refer to two main issues—
Civil Aviation and Posts and Tele-
graphs. My cut motions are: 1298 to
1307, 1267 to 1278, 1827 to 1833 and
1536 to 1588. I shall also refer to cut
motions Nos. 1442 to 1453 standing in
the name of Shri Muhammed Elias,
1464 to 1476 standing in the name of
Shrimati Renu Chakravartty and 1384
to 1395 standing in the name of Shri
S. M. Banerjee.

We are really very happy that the
two hon. Ministers who have preced-
ed me have already told us certain
things. I am particularly happy that
the bridge at Bhadrachalam over
Godawarl is going to be constructed,
because that will be a direct link
between the north and the south.
Rs. 20 lakhs has been sanctioned for
this work, and I hope work up to the
sanctioned amount will be expedited.

Shri Mohiuddin referred to the
Wheatcroft Committee's report and
stated that the IAC Viscounts are
very efficient. I would like to raise
one or two issues about the Viscounts.
There were two contracts with

price according
was £ 294 Ilakhs and according to
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£8085 lakhs to £ 3'57 lakbs. In
other words, with the axcess tnat we
have paid we wili bes able to pur-
chase & Viscount iteelf.

I would like to know why thus var-
ation has taken place. According to
clause 3,124 per cent. is the maximum
variauon contracted for. 1 would like
to know why that maximum varaiuon
bas been sliowed In the first contract.
That 1s the point which I wouid like
to have clarified.

Having said this, I would like to
say somethung about cival avistion.
There are now ten Viscount pilanes
in service. There is the morning
service from Calcutta to Bombay,
from Bombay to Caicutta, and also
to Delha We find that there is no
morning service from Madras. My
friends are asking—I really want to
have some clarification—why there
is no morning service from Madras.
Is there any discrimination of the
south? Is 1t because there are no
servicing centres n the south, either
in Bangalore or in Madras? If that
18 s0, immediate steps must be taken
for starting a servicing centre m
Madras. Otherwise, Sir, the suspicion
will always be there that there s
discrimination.

About the staff much has been shid
yesterday and also today. 1 want to
make only one pomt about the staff.
That is about the provident fund that
is being collected from the staff. There
is no enthusiasm, because they do not
tnow how much money has been de-
posited as they are not given any
pass book. At least a pass book should
be given of the method of collecting
the provident fund should be suit-
ably centralised.

On the question of stratagem what
I would like to suggest for the con-
sideration of the hon. Minsster is that
Gauhati must be developed as a base
for receiving Skymasters and Vis-
counts, We must also develop many
other aerodromes for receiving these
heavy planes, particularly places lke
Madure,
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Before 1 refer to the many points
that I have menuoned mm my cut
motions, I woulid ke to say one tung
about Satdarjang. There 1s an aur-
cooter in the iransmmung stanon. I
am mnformed tnat the aur-cooler is
now emutung only hot air and not
cool air, That may be looked into.

Coming to Posts and Telegraphs,
very few hon. Members have so far
reterred to Posts and Telegraphs. We
heard a lot about Posts and Tele-
graphs during the last year. Ceriam
basic issues are now raised. i1 wouid
uke to say that when the hon, Shari
Jagnvan Ram was Mmuster oz Trans-
port and Communications, on 22-3-
1956 he stated tnat due to hustorical
reasons the trade umion of Posts and
felegrapns employees has been re-
cogused as a trade umon. As the
hon. Minister knows, even before re-
ahgument when all these mne feder-
auons were brought together, they
were all registered under the Trade
Union Act. Even before the Industnal
Disputes Act wus pussed, under rule
81A of the Defence of India Rules
1ssues were referred to adjudication.
Even now 1t 18 one of the industries
recogmsed under the Industnial Dis-
putes Act as essential services where
they have to give suitable notice.

But, baving been recognised as a
trade union under the Trade Union
Act and also under the Industnal
Disputeg Act, certain restrictions are
now sought to be umposed. The first
restriction has been under rules 4(a)
and 4(b) about which there’ has been
s0 much protest throughout the coun-
try. The hon. Mimster knows about
it. I would like to mention only one
point about rules 4(a) and 4(b). Here
15 an organisation which has been re-
coguised by the Gow t and at
different levels negotiations do take
p.hce. But the question is, having re-
cognised a particular organisation, are
we or are we not gomng to alfow them
wﬂmcnonuntr’deuniom There
are cerjain thungs which aye normal
trade union vities. Holding meet-
ings and exp the decisions of
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the trade union, holding meetings and
explaining f perticular issue raised
before the Director-General or a parti-
cular issue which we raised before
the hon. Minister and which was not
considered, these are all normal trade
union functions. They have been hav-
ing this privilege to hold meetings
after office hours inside the premises.
But now when any meeting takes
place there is a definition of ‘demon-
stration’ by the D.G. I do not know
whether anyone is capable of giving
such a wide definition to the word
‘demonstration’. Even two people
going together may be termed as a
demonstration. Even if some worker
says that he has got some grievances,
that is termed as a demonstration.
. This has got to be put at rest. I do
request the hon. Minister, who knows
this problem so well, to give a quietus
to the discontent that is now spread-
ing amongst the P. & T. employees.

The second point about this is on
the question of rule No. 8. Rule No.
9 says that the P. & T. employees can-~
not raise money for helping a victi-
mised employee. There may be a
worker who has been discharged,
where the department may think -that
the discharge was legitimate but the
organisation may think that the dis-
charge was not legitimate. What is
the course open to them? They will
have to ventilate that grievance before
the Su; e Court or the High Court.
It does require money. An employee
who has been dismissed will not be
in a position to raise the money. I
will give only one instance. In 1948,
Shri K. G. Bose of the Postal Depart-
ment was His case had to
be raiged ore the High Court and
the Supreme Court. Ultimately, only
last year, the High Court of Calcutta,
I believe, held that the dismissal was
unjustified I am told that he has
been reinstated. But for the money

have been possible. I ean give many
more such instances. 1 know the hon.
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employee; it has happened in the Rail-
ways—or an employee may be so in-
dispensable~to be the General Secre-
tary of the union. If he is in service,
with all the facilities given by the
department, he may not be able to do
full justice to the union. Then what
tagpens ia, be is sskad ta vesigo. He
pecomes an ex-employee. Rule 9 that
is now sought to be brought in says
that no outsideér is to be an office-
pearer of the trade union. I am in full
sgreement with the spirit of that. I
would really like the employees to
develop as good trade union leaders.
Unfortunately for us, in the P. & T.
movement there are very highly
developed trade union cadres. The
question that arises is, supposing there
13 a P. & T. employee who has retired

N

gnd who is an office-bearer, is he an’

outsider? Supposing there is a worker
whd resigns and then betomes an
office-bearer, is he an outsider? Sup-
posing an employee has been  dis-
charged or victimised and then he
pecomes an office-bearer, is he an out-
sider? I do not think he can be an
gutsider. The definition of ‘outsider®
cannot cover thote people who had
links with the organisation before or
jong before. That is the third point
on which I would like to draw point.
ed attention of the hon. Minister,

On the question of employees of the
Civil Aviation Department, I would
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three years that the T-8 must be re-
placed by a proper RMS van, even to
this day we, have not got it

The Madras Circle has given in-
stances how the RMS section 15 under-
staffed. The working conditions of
the RMS employees will have to be
considerably altered

Sir, the Muustry deals with so
many subjects, it is a vast Munmstry 1
would like to mention only one other
point I shall not exceed the tame
limit that you have fixed for us This
Ministry also deals with Railways

What { would request i1s this Since
12-5-1841, on the recommendation of
the Pacific Locomotive Commuttee, the
Inspectorate of Railways has been
placed under this Munastry There are
four circles—Bombay, Calcutta, Banga.-
lore and Lucknow But the Lucknow
circle has got its headquarters still in
Calcutta It should be shifted to
Lucknow From 1-1-1958 to 15-12-
1958 this Inspectorate has carried out
investigations in the case of 30 passen-
ger train accidents I request—and it
1s also a very modest request—that
whenever thss Inspectorate holds such
enquiries the reports of the enqurrics
may be made available to this House

14 hr
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Y sywprerg e ooy § ) & ag Brdew
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0T YA § e e ¥ ww wry ad
¥ qfage |ae" W A=Y X W@
¥ W B Iy W7 AT HATE HY
TR T AT ¥ AGH B I |
graifs et & R AR
o Ja3 & ¥ &, e feo it @
g gwra T e § 6 i oo
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fax #fae W < faw w4 O
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ofs v N wi § whe
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} wfs ¢ Fiffmr ¢ fe w
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e 7T W e A i ¢ it Y Aoy
@ &7 feer Shrow et ¥ e af
ey ey 1 Oy fewfy F o F oY
w7y oft § 1 W wmer § e s
ot gy w 9T fawre v @ W
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fomr o, s o @ A @ e A
fervra-—sdor—aR gu §, ST wT Ow
taww @few gv—aw dwifre wree a
—gAewST w3 wwl § | g wo
Farward ik § W fed s W
o § | frd @ wfomewt w1 dree
gt wfws § fs 991 *1 o s
sfewer § 1 orgt @ AW qar &, weE SR
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far T wifgd |

wgt aF PRT ATRT WA W
s, AT i anw §
Y § oRe AT W ST
T Q% ST R § s ez
w1 W g
¥frag wwew_ geR d o wk g,
i v 39 #Y st AT O srvwrer
aff &1 ¥ T ugRy T, Ry
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it § qReaRee T Y g—
¥ ¥ e O & wow At el
e @ fard @ Wy, 2 e, gueie
W d-wgfrdry § T oY wd

wt w3 § 1 el fefirme gefoRw
¥ ford @t 7@ ¥ W Ay fawre
=N 5 @ O felior & @&
wIT agt & oo fr o WY Frey w—
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e g Wi W ¥ Wy are F F I
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argut WY gX WOt w1 wuer fear wiR,
ot Oy agy @ sfomeat W i,
N fs Qw0 e ¥ g Wl § Wik
Tyt sifwaf ¥ qrer et §, & gy ity
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woRfr Y o€ Wic tet W v @
R e ene-Ye F 200 wiw
W W gur, eke-%s F A o
wTW oy ws gur o\ s ol
teus~ue ¥ ug vt @ oy § f
1Y Ww w3 W st il ) dfer
o 7 5 aew § wy ok fegr
o @ agt Y e st v §
wwolmgfocet s &
5% aw @ JoEy & @ afiew ant
T g & wd v § | ¥t @ W
WY wrear §, Wy Y wawh,
wit vwia o ot e
§ i i sirer Y arcfri——sfooa—
€ v § 1+ & sy i ¥ oy -
OF wor wig § s ag argw wdwx
¥ #faitz ¥ qg waa > it e wg ¥ fn
¥k g o Frafor framr—frodro wemge
fo—y T T 9W, wu & g7 Frow Y
W § oI v v W gk W A W
AW | g AN At § ey @ f
W SWWE W1 0% waw ganfratar
faramr g wfigd Wk e ag o
oy §, A @o dro wegoe o Wy
o Tar for v arg, WY R <o
\ sy & frdwwr § @, mfe e
fortor w7 wrw g8 g ¥ o a0

gt o Wy & T 4
Ao hr g Mg e § 6
Y F W & are T g A A W
o § 1| foesht & wehomie T X
e @t @i ol aw T W
WY W 9 W el i Wi ey
gt af frwerr & 1 ok g W W
anfieat ww wr 7d © feeefy & war S

et oy | o ang v ¥ wror el
gt @ 7k f& v Tt w
vy fape way ¢ fr soeel @
wwr aff fwe )

™ wmfm wee o fafgan o
frwr ok oy oy ?

st oW by ar fafgat @
o 0% E X et § 0 A friew
w0 g § fe v sy F By
mmmmﬂmo

oy vy & 7y wg wwew §
o or-fameiden @ % X &
oY sy o avd | X F qxe D
AT AN N & 9 78 XeT IIAT
q7 WA H T qrad W aE
B ok §, 3T qar 4, wi ) i
B w1 P g ¢ et
FAF T A H AL frmrax
s AT ayd amy §, e fee o
O w9 T WY Savar foar Ay ey o
afegd | v o oft o & s fea
thaidvaas wad ol
& IaW + f v wow g fe wf W
ofed ardw & Wt @ N A WA
fear avgar 3 A fae feamar §
fir frdf seamgad® € 1 @ i §
s ag e Imngads W

v ¥ qifearfz gew & Tva
¥ T F O @ amw wgw g g
WRaggtfeumaddfe &

et W YW s wawl g, e

gt T I N RATET Wk ¥z @
4, 37 ¥ ¥ fged & fawr oy, o &
Fro gt afendt et o ol st
art gt § 1 @ 7 oY vk s
# are wix frdew o e § f6 AR
R & ol % ~Teferpee W gTefequs
sropEr W wifgy o+ R, sl
W srfr Ty, X AT o e o
ard Ay A, avfe sy o gl
& w A o figedy i €, 3 ¥ fgly e
with Wi geR @t i fipdr, sdadr
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w1 s et w @ wivrnd g
wfgd | Awwmg o agd W
g ¥ S W goraw
g & 1 oY ¥ wemw SRy o 8,
s o farQw o wraew dar gt &1

JUTSIW wPEw d W #F wmar
¥ @ faaz o ¥ar wgar £ 1 W
Reaw g gt v d & ov of
are Ot A Wt @ o For g ol
E L]

¥ A farar & wwwra oF faam
§ fow &1 q7 qrovee S €
¥ ¥ fgt ¥ e & wpEe “faesy
arc-swaear” feay mv & 1 @ a@
wray § fis gy @ Fareg frear WY @ £,
q@ g A A% § Ty | e @
anwan § o @ N graw o ow fasar
& o & F T g e ag-
T faray war §, w8 % g e wifge
fet 4 AN O ¥ W § I§ a@w
*T T g § WT q% W € w7 AW
vo e §ar o T ATl wg EE
§ e faay o)X savear wg ¥ R
¥ § fo vt oo @ faeraw T e
W fearr @ foma ot wfewrQ §, @@
a% ufgwr § & o7 o7 e &
AP A §, A F, AA G I T
IT WY AT AT Y § | [
ww it fem g e |
wry Afwd fir fowar oY way feafa 81
@ W vy b T *g awar fe
VT 1 T geT W wrer § o e
Fveatr o wraegwaT § | g Nw Ay
a% 2 § fir g 9 arrode ¥ sEear
& g 3 g Oeft wifid f Y -
TR gfcara €, o sere g, o ogwr
& 3@ o 0 i wfg@ + e g
gy & o g Frg w7t yuer v e
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g oy Fare W wgwar § wg e
Yoy §, frvr qfediz §, waw §,
o fowmmder gl feremefa € 1
Sre w aF agdt # wrafcde v
N wrg e w2 oY faeer wdwer drew
¥ w7 AW wor F dieare R
& vy § o < @ e § P
Az & wrawwar oy § e o &
Qe worar gur ey I srewr
R v § 1 gEfed AR R agd
¥ dare # sqweqr & w4 feeht-
Tewer WX freirasa & dfiw }
W v5 ¥ wgy & ofeonrs upn @ -
Tregy g & &%l §

WEAw §& % am Wi
¥g w7 wara s g foel
¥ qaiw qoma ¥ forrr ¥ &
T dwerr 9T gATa @ T Ao
fomr ot v w81 s WY
e wwRET N T W oAy 8
T§ 1 wrefta argdar w1 $AW & -
A gur W 1Y~ AT W 3W I;E
A farre & Y e guT, A A
T e & 1 e st e agt a0
W sqaeqr A € vk § 1 g W
Tredeity & gw A% 4 & v e
A i frdid & wRw e @
“wer frok 4 1w few T d
T ared 9rc s wigar g fe aeft
Tw & wadt F gw wrede gt o foes
Ty v ar e o afewr gd ufean
it wraw ez ofn & fad sechenw-
Frafeeitfowe srewfen  afew §
V) sifeens g ¥ S wpn ¢ W
Ik qre @ s § wilfe gy 9
Srweay ¥ qwiy T8 ¥ aff wwy wr 0
¢ | og or vt W W e
¢ 1w o & wdv W e do
Syt ¥ yw ¥ ot 2y FrdrFawial-
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wo wnewifen foew § frak gra
g wfor off ofer § wefr @Y @

§, T qrwm ww X q &,
W g s ey o wifgd o

whe vaite fiig (dger) : Imerw
wge, & R x@ e W fean
{ ot dwre o aficag swrew W
wes Wi s W aElr o)
Wit W iRt & S ATk ol o
¥ § 1 7 o T g i T g
et v IS wdew
areay T & 1 gad Twe fw i dto quE

o & wgwd ¥ A & gy ¥y, 7 gfew

wEwh & A § g v e

AT W & qrg A MfEX W
¢, wai zfozy ¥ fag, o7 dwd & fag
o wegT & § WX qg wwE W
wr W afear ax awar § ) Ry 9
s I o F% I 1 W oA |
wgaT § fr gad Wil avw e e
A w1 Y feRr O |

A% wETa § STgen g e o
sarer A e gfrar o qad aft e
o < §, T wTE & Wk ¥ g
T e A = & fad aroey
arf 7 ok It waw W wifgd
e raer e g s wfed )
o 75 Age Wiy @ Y & wrgw §
% Aetww wr fEar g

¥ ay & wgm g f5 nw W
gofto ¥ ¥t dc o aver wrer wifigd s
durx & go o WX go dte ¥ dumw
at aR ¥ fag feeefy urd ¥ o
vt Y ol wifegd 1 S ¥ O
T g wT gEt e oY §, STy
s & forer fReay oy Wik T &
% 7FT 3o e e wfigd 1 & s
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T § fs ww W o vaw s
&

A3 Fur & fir ok FOT WA R
TIAY QY @ § 1 a8 T gl
ST ¥ B 7@ T a1 | Afet faeder
T AT wwinifer oy o &, 9
foe @ arer ¥ wee A FAw o0
T wqAT § AT Wy §, T 0 "M
AT A gk fag T v o QR
R TR aeA ARy wT A T
A O T T A s R A
Y &< awar & dfeT & wbET 0 AT
AT WU g § W 5 & fad
AT g W w7 A f & B A ¥
= Y 213 fgar s ¥ w9 Ay aTE
¥ & f o WX 9y W 59 & 5
§ g dae g R W wrd faerErd
¥ HggR wA g 1§ W g e 78
N W A A ogEw &
ey & fog Twy v § ag aga @
& WX Y agran ST fed o

to weE fHo Y feitE & wxT Y
Y wt & i gy O AT @ w7 g
& ot wde & gfe oW oW |
PRI WA RS
Forsdamdy wr ok & fe o o gw wfa
7 %% fr el s w oy v
the oAl wasa ¢, aw I
I OV W WHET AR ar awar § 1 @
e aarr argar § e faelt &
& vz o e W ure gE
Ot & o T oX ww AW A oy
a7 997 fiF 300 urRfidPr w9 ¥
& fad Yo Fro Wlo ¥AT Q7 i WA
« qFT T Y00 WTEH! ¥ FF & | IT®
fore st Ty ad & ) xed faoda
3 AT WAL X AT TIRR
AT & TR WY o fedr g
ag oft sl ¥y wwen & Wi ag W e
wfgd @ jfer wly ool § W
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uraer &7 gfcar §, e aow o

g dver §, @t & 9w *r AT
it wvgar e 3w F forar gor § e
fro q¥ &Ho ¥ wry & spmfeer Tw
Pt N og M st gy vw
SR T Y &R o S ¢
U AW TX T WLTAT AT AT 47
T o ¢ W €} U sfww 9 F
T F® ¢ Afer W IT A7 A
? AR 43 g ¥ W @k g, gt
- uredy gy wy§ ) enfar e
¥ 5% ft wodr feqrd & forar a1 o
mﬁwlmimu?mvﬁm‘.
o gfee 3w qv. U v TEAT §
I8 T aff f & T ™ o &
ford w97 91 9w F ¥ feoar wy
fiwer qar §, fwqar eimme guT & )
Wﬁ@mﬂimwﬁlm:
N Ca < oy forr gor A tes-
K ¥ w O giw amft q¢ aw
@ & i s al ox e wwedd
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R ¢ ) xe ¥ qeer texe-ye §
v wdf 9T ey @ Wi Qe
wrft a¢ qert & fafena wenfie
oy <t | R T oY wyl ww @ o
ot § | & wwwm § fo frak o
wift e e wrer agrge ot # frerr fivan
ar 5 I dre o w&Ye Wo WY APwRY
§ oy ww o P W e oft
Xar § 1 & wmger § e o wiw are
feamr & wra ST WS W aey
New RN A e D Y oy
wr 7 A w¢ fe Sy wowe ¥
forad swr § I ¥ wRT W 3w WY
are feer & ar€ A §, I H I
wr ot figerr w0 & oWl & R g
¢ fe o wr€ T AT WEEX F W
wd § Wi oty & Awd F
Ry wa & g, R W
R AfY fram | Afew It & e
¥ o gud qgwdt ¥ Awv g @ W
ReUI-YY ¥ § WX I B A
T § | W YW AGEN & ETH O v
WG A XW APEA F FTT o w{E
wqar Qar &v g § fow g s
Famwmtlwmwﬂs‘?'u-
¥y gy § T Y WA ¥ W
13 wawar f fo @@ AgeR o B
v At o W T g ¢ W
W N g wmw wifgd, dwfs
warerg oY foid & fiy o 8, fe ok
g A § e 3 & fad werw ar
TRIT & A AR | 37 & A6 W
TRIT AR &Y q0F FH Y W0 R
Tt wfgg

iy wfimgr ¥ ot fid faelt
ERECEREES R E NE]
wiget £ T xe W & wre @ wie-
wrlt o g § 9w & e o wa
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aqr §, ¥ v o f oy w1 §
¥few stror gk g F Tt o W@
gwa § ? ¥ W ¥ wAT Ly
mﬁttm*mm%m
[ v qfeft § ) forr & qw g
% o qfudt § I ¥ dewr ¢ ww
< g § a1 WmT 1@ X yE R
, for ¥ aver a3 F 2 3or o g
& wg ¢ e w3 garx § o fory et
¥ qre qud & frv Tor o qfw g
T dwr e wrw R P $ 1 F
g § fe gt o8 wgeX ¥ wreA
gy a3 1@ § Wic a X agy AW
o foar § wgt widlt & T A
e o R ) Y IW W www atdt
@ s agt ¢, ¥fex faer oam
€ wfgd 9q ¥ wlt w1 ff "W
Q& 1 Agey ofr g ¥ qufes
g e apalr gk & 1 Ao ww
¥ varer aady fom v i gl o
g+ wow & gafews § 1 @1 s
W F AN FF e o are f W%
F AT W § I w1 Waay oy Iw@
o N I ® W AP vw Al
g1  awan f fe vz ow agT O
wreorg 5 26 vreg ¥ R | fawne
wr @ § 1| 99 ¥ wex oY fgwradt
*r g w3} A wifww g7 vl wfgd
v ¥ 4 I w0 wgm fr G
gy 2faqre wgwd § N A o FQA
€ 97 ¥ TUTT W vy ot fear Y
org, e 3T & fad wwrdt o1 W@
wramy fear a1

Shrimati Na  Palckoudhuri: Mr.
Deputy-Spesker, 1 am very happy that
you did give me a chance right at the
fag end of the debate. However, 1
will not waste my time by saying any-
thing superfiucus and I will just come
to direct points.

22 (A!) L.BD—4
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About the P, & T, I just want to
pomnt out one thing. Local call rates
w Calcutta, Bombay and Delhi are
not the same. The following wouid
show the difference. As it exists, in
Calcutta there are two rates—10 calls
a rupee for those who have telephones
under the “Own Your Telephone®
scheme and 8 calls a rupee for others.
In Bombey it is 10 calls a rupee. In
Delhi subscribers under the “Own
Your Telephone” scheme need not pey
for 200 calls a month, For the rest
they pay Re. 1 for 10 calls. Calcutta
has the most number of telephones
and the most number of calls and even
if the rate cannot be changed there
should not at least be any discrimina-
tion against Calcutta.

Much has been said about ports,
ships and so forth, I will not repedt
them but I will associate myself with
the sentiments expressed by hoa.
friend Shr1 Raghunath Smngh. I hope
that Calcutta port will receive every
attention and that Haldia, which is
sought to be made mto & deep-sea
port, will also find an important place
and will be taken up as soon as possi-
ble.

There 1s just one argument which 1
would like to answer. Members op-
posite said that because Calcutta port
needs dredging so it need not be
developed But then all ports m the
world have to be dredged Sir! Fur-
ther, Calcutta port is & natural port.
And the very fact that the hon. Mem-
ber opposite sail that the first landing
by the British was in Calcusta port
ghows that it is a natural port. We
are all in sympathy with all ports
that should be developed, whether i
is Paradip or Mangalpre or other
ports all over India But the whole
matter should be looked into from an
integrated point of view and there
should be no sense of discrimination or
trving to view with each other in
this matter. It is a.national concern
and it must be looked at from the

national apgle.
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Coming to tourism, 1 have one
point to make. I find that there are
three things in the administration of
the Transport Ministry which._ it ado-
pted, will help the administration
sbout tourism and publicity, to my
thinking. [T a wing of the Information
and Broadcasting Ministry could
function under the Tourist Depart-
ment and do a certain amoudt of
publicity our tourist publicity would
be better. The same applies to build-
ings for the posts and telegraphs, ‘I!
a wing of CPWD or the Housing Min-
istry could function under the Trans-
port Department, the building, could
be got through at a faster rate. Third-
1y, we need & department of shipping
that can deal with the many aspects
‘relating to shipping.

About the tourism part of it I find
that Rs. 30,183,000 has been spent on
the pay of officers, allowances etc. I
quite realise that we have to pay
something to get something. But I
hope that these Rs, 30 lakhs and more
is paid mainly to those low-paid offi-
cers who will go, make enquiries, con-
tact the people and help the tourists
at the airports rail ends etc, and not
to those arm chair officials who do not
do the actual work, I am sure the
hon. Minister who has s0 much
imagintion will see this point and see
that this is done. 1 also hope that he
will have tourist departments in fore-
ign countries under direct supervision
of the tourist department in India
rather than work through our Em-
bassies.

There are two or three points about
tourism which I would like to men-
tion. The Intefnational Association
of Travel Agents and Aflr Transport
Associator Facilitation Group bave
stated in their report that the firste
thing to be done was that tourists
should be treated as welcome guests
and not as potential law-breakers.
80, if they carry flims or if theyecarry
something else that they are used to,
say, drinks, they should not be seru-

APRIL 4, 1950

for Gronts

tinized in too harsh a way.
should be aHowed to carry
because the American tourists
instance, very often carry much
than six rolls of films. I they

in Bengal, including Darjeeling and
Kalimpong that would be of attraction
to tourists, especially Kalimpong.

Shri Braj Raj Singh: In Kalimpong
it is already there.

it wwn aww : wfasT w At ey
afwa, arga

Shrimati Ila Palchoudbari: Of
course, there is an unsavoury odour
about Kalimpong now! But if it is
developed as a tourist centre—espe-
cially, I can command the road routs,
it is very beautiful-—-I am sure much
of this unsavoury odour will dis-
appear. Not only that, we can also
arrange to earn some foreign ex-
change from the place. In Bengal Sir,
Darjeeling is the Queen of hill sta-
tions. I only wish that the Tourist
Development Council might meet in
Darjeeling sometime.

meeting of the Council.

the Bengal Government will see to it
that it is done. Even if it cannot de
located in Darjeeling, there are
places down the Darjeeling road
are very suitable, and !
out for the Minister. = |

g
E
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Then, there are two kinds of
tourists—intimate tourists and specta-
cular tourists. 'Intimate tourists want
to sce the life of India and the life of
individual as such whenever they
come m contact with people. There 1
think we can do a lot towards creat-
ing an interest in them by taking them
to places of interest for the foreign
visitors like Nabadwip, and I am sure
the Minister will agree that if facili-
ties are offered, even the foreign
tourists will find those places very
very pleasing. He can assure himself
of this by seeing them himself and I
will see that he also sees how t .
ful it can be on a moonlit night waen
kirtans are sung and the boats ply on
the river. I hope that he will make a
trip to Nabadwip.

Mr. Deputy-Speaker: Is this invita-
tion simply for the hon. Minister or
is this for others also?

Shrimatt Ila Palchoudburi: For
others also. Anybody who will come
to Nabadwip is always welcome.

Also, if on the highways we plant
flowering trees m a planned way, we
,could get tourists to go all over the
highways just to see our beautiful
flowers. They have dome it in
France. They have encouraged it in
France and 1 hope that we will also
take it up

Lastly, 1 only wish to point out
that we should have traming for the
guides who guide foreign tourists. I
will cite one instance only which will

the tourists that that was where
sucrifices were made. He did not

speak much English. The lady was
, asking as to what was sacrificed. He
said, “Very good to eat, babies”. 1
was really horrified.’ I saw the lady
said, “You could not knock one down
with a féather. Do you really sacri-
fice babies?™ 1 aleo felt that you could
knock me Bdwn with a feather Sir!
T told the lady that it was not bables

4
i
%
g
:
i
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goat that was sacrificrd No idea of
the Shakt: cult or philosophy behind
it had been explamned, and what was
being put forth was in bad English!
1 explamned it to her and I dare say—
she mught not have liked the sacrifice
of a goat or not but certainly she did
not go away with the idea that babies
wer: being sacrificed. 1 think this is
the sort of thing that we must guard
against so that guides do not go about
saying that they are very good to
eat, 1 mean, the babjes. The American
lady told me afterwards, “Of course,

oung goat we also find very good to
eﬂ‘. "

With thig I will just conclude and
say that India has vast potentislities
for tourism. I think if we develop
this we will gain the friendship of
the world because it is a land with
many attractions. To quote the words
of the poets of Bengal, it is:

“wwfreraT Wy witedwa amy”’

That is India Sir, and tourism with
all the friend hip that it offers will
gain India not only money—that s
the least part of it, as our hon.
Munister has said that it is not from
the money point of view that we look
at tourism, but it i1s the friendship
and international amity and goodwill
that we will find as we expand in
tourism and more people come to
india.

Shri J. B. 8. Bist (Almora): Mr.
Deputy-Speaker, Sir, the recent events
in Tibet have underlined the im-
portance of providing better transport
and communication facilities in our
northern borders. At pregent most of
the border towns and villages are cut
off from the rest of the country. This
is particularly so in the case of areas
adjoining the U.JP. border with Tibet
and Nepal. There are no aerodromes.
As far as telegraph apd telephone
facilities are concefhed. they are prac-
teally mn-exi.ltem.

Mr. Deputy-Speaker: The hon
Member is not audible here. e
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might move forward or speak more
loudly.

Shri J. B. 8. Bist: There are no
asrodromes and telegraph and tele-
phone facilities are practically non-
existent.

An hon. Member: Where?
Shri J. B. 8. Bist: In border areas.

Mr. Deputy-Speaker: Now it is time
for making a speech and not for con-
sultations.

Shri J. B. 8, Bist: The first portion
was inaudible so I will repeat it. I
was referring to the border aress and
about towns which are on the border.

« I had said that they are cut off from

the rest of the country, specially the
area adjoining the UP border with
Tibet and Nepal.

An air port at Haldwani would be
important from the point of view of
tourism and it would also be a stra-
tegic air port. More than the aero-
drome is the importance of roads.
Almora District is connected with
Western Tibet by means of two
routes. One route is from Millam on
to Kungri-Bingri Pass, thence to
Gyanima Mandi in Tibet. The other
route is from Garbyang onwards to
Liou-lake Pass to Takulakot. There
is a third route via Darma, but com-
paratively convenient is the route
from Garbyang. In spite of the fact
that it is essential to provide a good
motorable road to connect Garbyang
with the rest of the world nothing
much has been done 30 far to achieve
the objective.

It is true that there is a road from
Tanskpur to Askote but this needs a
lot of extending and the portion bet-
ween Pithoragarh and Askote ima
kutcha and a fair weather road only.
Time has now come to extend this
road rhhz up to hipu-lake Pass or to
Garbyang at least. This rosd also
should be connected® with Almore,
the headquartegs of the District.
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Another important and emsentisl
road is to Munsyari and, Millam, which
as I pointed out before, leads (Inter-
ruption).

Mr. Doputy-Speaker: Order, order.
Other taiks should not be so loud.

Shri J. B. 8. Bist: . ...to the Kungri-
Bingri Pass. Similarly, & road shouid
be provided from Lohaghat to Pul
Hindola on to the Nepal border 50 that
our trade with that country may be
facilitated. All these projects should
be treated as national projects and
liberal assistance should be provided.

In the matter of telegraphs and tele-
phones, the position is worse. Pithora-
garh, the sub-divisional headquarters
of the border area, has no telephone
link. As far as the telegraph service
is concerned, it is antiquated and cir-
cuitous. In view of the affairs In
Tibet, we should be in a position to
have a direct link with our borders. It
is true that the checkposts have a
wireless link, but this is not open to
the public and it is generally out of
order.

The next thing I would like to say
is that the postal delivery system in
the hills needs revision. There should
be more frequent delivery of mail in
the village areas.

Lastly, I would like to draw the
hon. Minister’s attention to the report-
ed decision of the P. & T. Directorate
to wind up the Complaints organisa-
tion. This is & retrograde measure
and deserves re-consideration, The
organisation was set up by Shri Raf
Ahmed Kidwai nearly ten years ago
when he was the Minister in cbnrp
of the Department. His aim was to”
provide a speedy machinery for the
disposal of complaints from the public
against the Department. He felt that
if this organhation was kept indepen-
dent, it would generste' more public
ccofidence and the,Complaint Officers
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also would be ensbled to discharge
their duties without fear or favour.
This orgenisation, naturally, I think,
created resentment in the department,
The officers do not seem to have co-
operated with 1t. As long as  Shri
Kidwa: was alive, he assigned to it a
key role and maintmned its import-
ance 1n spite of their opposition. Even
Shri Jagyivan Ram who succeeded
him, realised the importance of this
organisation and placed it on a per-
manent footing. Unfortunately, after
his exist, the departmental officers had
an upper hand and they saw to it that
this organisation did not function eff-
ectively. Lately, I understand, it has
been decided to wind up this organis-
ation. Those who are serving in it
are to be absorbed elsewhere. In
future, the work they were doing is
to be done by the departmental officers
themselves.

I would like to know from the hon.
Muuster why this independent struc-
ture of this orgamsation 1is being taken
away, and abolished. The experiment
which Shri Kidwa# started was a uni-
que one inasmuch as it was adopted
with some minor variations by the
Union Home Ministry which started
the Administrative Vigilance Organi-
ation on the same linea, The fate
meted out to Shri Kidwai’s pet ssheme
is strange and pitiable indeed

the P. & T, Board. As it is, after the
Railway Board was established, ex-
perienced British officers of those
days expressed the view that it had
been a mistake to have set up the
Board with vast powers which were
not subject to Secretariat control. I
am told that there is a note to the
offect that Government should not
try this experiment again. If this be
0, would it be wise to go In for a
P. & T. Boerd where Secretariat con-

|
|
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Mr. Deputy-Spesker: Shri Prakash
Vir Shastri—1 do not find hum there.
Shn Rajendra Singh.

Shri Rajendra Singh: Mr. Deputy-

Speaker, 1 am very grateful te you
that after all you have kindly given
me some time. It 8 very often said
that we are hving 1n an era of planned
economy. In spite of the fact that the
Mnister of State has made out a long
case to prove that all modes of trans-
port in the country are not contradict-
ing with each other, the fact remains
that so far as this question of co-
ordinated development of various
modes of transport is concerned, it
does not exist today.

In the Planning Commission, in the
Second Five Year Plan, it was clearly
laid down that the planned develop-
ment of our economy based on repid
mndustnalisation depends on an efi-
cient and well developed tranipert
system Qute a large ground has been
covered by the previous speakers and
80, I do not like to repest those facts.
I would like to confine mysef +to
Indian coastal shipping only.

My hon. frmend Shri Raghunath
Singh said, yesterday, that when the
rail transport and road transport is
developed, 1t is 1n the nature of the
thing that coastal shipping will die
out What a fallacious conclusion has
he arrived at? I would like to way
this. If his conclusion was based on
the fact that in England with the de-
velopment of road and rail transport,
the necessity of coastal shipping has
decreased, it is not today what it was
8 few years before But, my friend
has conveniently £ that even
in the UB.A. where the road and rail

Coastal shipping is important for
us not only becadss we have te carry
coal and salt, not because this indus-
try or this fnode of transport has to
be kept up even though it is irrels
vant, but because of the fact that from
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the defence point of view and from
the view point of our trade with our
adjacent countries like Burma, Caylon,
Indonesia and other countries. We
have to see that our coastal shipping
is also improved and developed with
other modes of transport. On the
showing of the Minster himself, oa
his own admissions, 1t has been proved
that the target laid down by the
Planning Commission, so far as coastal
shipping was concerned, has been viol-
ated, and it has been violated by the
Ministry that deals with Rail trans-
port. The Railway Minister made a
very pathetic observation during the
course of his Budget speech that road
transport has eaten into the earnings
of the Railways and the rail trans-
port is in danger. May I very res-
pectfully submit, what about coastal
shipping? The Minister has just now
admitted that it was laid down by
the Planning Commission as well as
by the Sea-Rail Co-ordination Com-
mittee that 4-12 lakh tons was the
target s0 far as tonnage of coastal
shipping was concerned. The achieve-
ment so far as this aspect is concern-
ed is distressing. At present 2-58
lakh tons are available In 1857, the
same was the position. In 1954, we
had 20,000 tons more. The perform-
ance at present is that we have gone
down 20,000 tons so far as coastal
shipping is concerned.

We have to congratulate the observ-
ation of the Rail-Sea Co-ordinatiom
Committee. They said-

“We recommend that in the con-
text of the general policy of de-
velopment of shipping and the
overall transport shortage antici-
pated durifig’ the second half of
the present Plan period, Govern-
ment should take urgent steps to

ensure attainment of target of 4:12 ¢

Iakhe GRT for the coastal and ad-
Jacert trades as indicated in the
Second Five Year* Plan,

L ]
Further, we consideped it im-
perative that, whatever be the
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method adopted, as much of this
tonnage should be reached by the
end of the year 1989 as there-
after, we anticipate a sharp and
substantial increase in the demand
for additional transportation faci-
litiea.”

Sir, it would be relevant in this
connection to recall that we will have
to carry a transport of sixteen lakhs
tons of coal. How are we to provide
the transport? It would not be possi-
ble for the Railways to carry _ this
transport. It has been pointed out by
the Rail-Sea Co-ordination Committee
that our capacity on coastal shipping
should be increased to forty lakhs from
the present capaclty of twenty-five
lakhs. Whereas the coal despaiches
through shipping was 1'71 lakhs in
1958, it came down to 1'2¢ lakhs in
19587. So far as the despatch of salt
from Kutch, Saurashtra areas are con-
cerned, there has been a deplorable
fall. Here also I will quote some
figures. Whereas in 1886 it was 363
lakhs, in 1857 it came down to 3'22
takhs. Upto October, 1858 the figure
comes to 168 lakhs. Why has this
happened? It happened because the
Railway is not playing its role pro-
perly and honestly eo far as coastal
<hipping is concerned.

1 am afraid somebody may get am
impression that I am advocating a case
at the cost of the publhk: sector. It is
far awsy from my mind. I am not
concerned with the public sector or
the private gector. If anybody is of
the opinion that certain modes of
transport should be nationalised, I
am one with him, though I know that,
in this country, nationalisation meeans,
handing over the line to the bureau-
cracy. I am against the bureaucratic
machinery of the Government. But
I wish to say, Bir, that because the
railways were not able to give certain
wagons, shippings had to be delayed
in discharging the cargo or in taking
the cargo. In Madras port, the dis-
charging cepecity is 900 tons. There
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also, Railways have not placed wagons
for discharging the cargo. The Rail-
way adopts a dog in the manger policy.
Coal and salt are the principal car-
goes for the general shipping. The
Rallway Ministry admitted that 40
per cent. of the cargo will consist of
coal and in carrying coal we should
not incur losses but our earning is not
commensurate with the amount of
ooal that our Railways carry. That
way, Sir, it is a wasteful competition.

Mr. Deputy-Speaker: The hon. Mem-
Der’s time 13 up.

Shri Rajendra Singh: 1 will finish
in two minutes, Sir. We have to see
that no wasteful competition takes
place. In the capitalist society there
is so much of wasteful competition
which is injurious and pernicious to
the health and well-being of the
society. So, whatever course we have
determined to follow in regard to our
various mode:: of transport should be
scrupulously adhered to.

Dr. Melkote (Raichur): 1 want tw
know whether a  decision has been
taken and communicated to the em-
ployees of the Civil Aviation Depart-
ment pertaining to the creation of
fixation of seniority of senior clerks
in the department. since 1 feel that
the decision communicated to them
already on 13th June, 1858 by the Min-
istry was a correct one as it affected
the interest of more than eighty per
cent. of the people concerned. and
that the delay in giving out the present
decision is causing a good deal of un-
rest. Would the Ministry please
clarify this point?

Mr. Deputy-Speaker: Pesides the
cut motions that have been admitted
already, eut motions 1385 and 1387

alsc be treated to have been
moved regularly.
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Recent recognition rules banning
outsiders remaining as office bearers
in gervice assoc.ations and unions.

Shri S. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100”.

Application of rule 4-A and 4-B of
the Government Servants Conduct
Rules to Posts and Telegraphs em-
ployees.

Shri 8. M. Banerjee: I beg to moie:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs, 100".

Shri 8. K. Patil: Mr. Deputy-
Speaker, Sir, 1 am grateful to the
House for the very constructive and,
if I may say so, almost indulgent cri-
ticism that the hon. Members of the
House have offered on the Demands
for Grants of this particular Ministry.
My hon. colleagues have replied to
some of those criticisms. I shall try
to reply to the rest of them. But,
before I do so, I would try, with your
permission, Sir, to give a rapid and a
brief survey of the various activities
in the departments of this Ministry.
One hon. Member said that ours is a
very vast Ministry. This is, Sir, a
very extensive Ministry with its
activities and departments scattered in
far-flung places. It is scattered in all
parts of India and therefore it is like-
ly that the kind of efficiency that we
find in one place may not be available
in another. Therefore, if I do not re-
fer to any criticism by any hon. Mem-
oer, it is not out of anv discourtesy
that I will be doing so., Every criti-
cism that has been made in this Houss
will be thoroughly gone into and we
shall be sending replies to hon. Mem-
bers, it I cannot cover those points
within the short time at my disposal

T would begin with what I may call
a very Pprosaic, innocent, podntrinn
and also an ekxtremely usefal depart-
ment, and that is, the Pom Office. 8o
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far as the Posts and Telegraph Ser-
vices are concerned, this year has been
one of all-round progress. During the
year under review well over three
thousand Post Offices  were opened,
apart from the conversion of a large
number of Branch Post Offices pro-
viding limited postal facilities to
Sub-Post Offices and Poat Offices of

higher category providing increased
postal facilities.

‘There has been some criticism and
notices of some Cut Motions have heen
given regarding opening of Post
Offices at various places. The House
knows the position in this respect, be-
Sause I have answered eeveral ques-
‘tions in this respect. In the case of
Post Offices in rural areas, the criteria
are that the individual villages or
groups of villages within a radius of
two miles should have a population of
2,000 and there should be no Post
Office already existing within a dis-
tance of three miles. Then, 2 new
post office is opened. In the case of
backward areas, even these consider-
ations do not apply and the only limit.
ing factor is the loss. We have gone
further than this, and the policy for
opening post offices has been recently
liberalised so that these will be
freely opened in villages which are
the headquarters of community pro-
jects or national extensive service
blocks or where there are schools run
by the district boards or local boards,
irrespective of all other considerations,
or schools receiving aid from the State
Governments, provided that there s
no post office within a distance of two
miles. Provision has also been made
to step up {he frequency of delivery
of malls in villages.

15 hre,

For purposgs of comparison, I might
inform the House that at the- time of
Partition in 1047, the number® of post
offices was a Iittle ovel 22000. The
mumber of post offices now function-
ing is nearly 85,000, that is. the number
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has increased prattically thred
times. This phenomenal progress in
a period of twelve years, if I may say
80, with modesty, is no small achieve-
ment. We expect that by the end of
the Second Plan period, we shall have
about 75,000 post offices in this coun-
try. Although the Third Plan s not
ready, yet I could quite envisage that
at the end of the Third Five Year
Plan, these numbers will perhaps go
up to 100,000. That comes to some-
where about one post office for every
five or six villages,

As regards the work that these post
offices transact, some criticism was
levelled by my hon. friend Shri
Vajpayee. 1 am not really joining
issue with him, but I shall give him
some idea of the work that these post
offices do. In the background of that,
he can understand, if there are lapses,
how very trival those lapses are al-
though I do not say that there should
not be improvement; we shall make
every effort to see that these lapses
dissppear. The monthly average of .
the work that these post offices and
telegraph offices transact is as
follows.

First, let us deal with letters. The
number is 111,794,000 every month.
The number of post-cards carried is
109,108,000.

The number of registered new»-
pepers and book-posts comes to about
16 million. If you total these figures
you will see that in 1958-89 we shall
have handled 8 billion and 384 million
letters, post-cards, registered articles.
etc. 1 am mentioning these things
because in the background of the
vastness of these figures, you can tn-
derstand that {t there are any lapses,
and if there are sny difficulties, in
my view, they are trivial, although the
attempt should be flways to remove
them as fast as we can.
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Now, I come to the financial results,
As the Houser is aware the year 1857-
58 closed with a net surplus of Rs. 371
lakhs comprising mostly of surplus
under telephones. We were very
modest in the year, and we had
budgeted or estimated for only Rs. 233
lakhs. But the revised estimate has
gune to Rs. 5 crores. For the first
time after several years, the post offices
have yielded some good surpius. And
it is a matter for gratification not only
for the Minister or the Ministry but
for every hon. Member of this House,
and for that matter, for every citizen
of this country. As the House is
aware, 50 per cent. of the total sur-
plus is to be given to the general
revenues. It is a proud day for us
that we could make a contribution of
Rs. 2 crores to the general revenues.
1 see no reason why with increase in
efficiency and the output of work that
our satisfied and contented staff will
be putting in, very soon, we shall
not make % contributixn of Rs. 3
crores to the genersl revenues. With
this position governing the financial
working of the department, and the
likelihood of more profits accruing
with further investment, at least in
the telephone services, I hope that the
Planning Commission and this House
will look kindly at the relevant de-
velopment schemes, and make such
larger provision to finance them as
would be required, because whenever
our demands go, our department is
considered as not so very essential or
of that top-ranking class, and, thare-
fore, our demands are sometimes turn-
ed down. But when we point out that
we can make a contribution of Rs. 2§
crores to the general revenues, and
God willing, and everybody co-operat-
ing. perhaps after five years, we could
mak a contribution of Rs. 5 crores,
our demands must have some kind of
8 priority and a preference, if the
Planning Commission and this House
can give it

In fact, the department is at presont
considering whether by revision of
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telephone taripps it cannot raise suf.
cient funds which should enable it to
isunch upon a self-financing scheme
to cover its own expansion. ‘The
general revenues would be substanti-
ally benefited by any improvement
in this respect, and I see no reason
why such a development should not
be welcomed on both sides. I am not
holding out a threat. Even if there is
& revision, it would not be of a type
which would be really ikksome or
impossible or difficult for anybody.

That brings me on to the telecom-
munication {facilities, Apart from
providing increased postal facilities,
the major objective of the Posts and
Telegraphs Department in the Second
Plan has been to extend telegraph
and telephone facilities to rural add
under.developed areas. As in the case
of post offices, the policy for provid-
ing telegraph and telephone facilities
has been liberalised. Even here,
the department is prepared to face
& loss up to Rs. 1,000 for places
having a population of more than §000.
By the end of 1038, 847 talegraph
offices had been opened, angd 778
public call offices had been opened,
and 270 new telephone exchanges had
been opened. Although this is not a
big thing, yet I merely wanted to
assure the House how, compared with
the previous performances, develop-
ment has been made in the Posts and
Telegraphs Department; and the pace.
is increasing as the years go by.

If these figures are not convincing
enough, I would like to mention that
the mileage of telegraph channels
provided was 72,000 miles, and the
number of new telephones provided
during the Second Plmu is 8,000, We
want that the total figure ultimately
at the end of the Second Plan pericd
should come to somewhere about 4}
lakhs, so far as telephones are con-
cerned. It is not a great figure, but
when compared with out previous per-
formance and the possibilities that we
have gotethis is a great figure. But
in a city like New York, there are
somewhere about 3 million telophones
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in one smingle city, and the same can
be said of the city of London too.
Therefore, the figure of 4} lakhs for
the whole country 13 not a great figure.
But arcumstanced as we are, and
considering the foreign exchange and
the other difficulties it is a notable
performance

The department has taken in hand
an ambitious coaxial cable scheme at
a cost of about Rs 8 crores for link.
ing important cities hke Calcutta,
Delhi and Bombay, for providing high
grade circuits for speedy disposal of
trunk traffic Complaints have been
made in this House about the difficult-
ies of trunk calls You cannot imagine
how very anxious I am that these

ulties must disappear as 300n as
possible; and some of the difficulties
will disappear But the difficulty now
1= thus; in fact, very often questions
are asked in this"House whether the
telegraph wires 1n some places were
cut or not and so on and so forth
So, you can quite understand that
dificulty Therefore, 1n order to 1m-
prove our telecommunication system,
and particularly, the telephone system,
a coaxial cable scheme has been pro-
posed And if there were not the
difficulties of the foreign exchange,
possibly, a lot of progress could have
been made, but even then we are
making progress, as I shall indieate
now.

The work was taken in hand last
year. The work on the Delhi-Agra
eection 13 nearly complete; 1t 1s for
about 120 or 130 miles The scheme
is expected to be completed in the
Delhi-Asansol section by the end of
the Second Plgn; due to financial
lmitations and shortage of foreign
exchange, work on the Agra.Bombay
sector 1s likely to be taken up and
completed only in the Third Plan. J
am talking of Agra-Bombay, because
it {s a triangle; namely Calcutta-Delhi-
Bombay; and, all the cities gnd
towns that are on the wjy would
be covered. Therefore, it will cover

L ]
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really more than half of the country,
when these coaxial cables are laid,
and that will give a performance
which is much better then what hom,
Members have complained of in the
course of the debats.

Direct operators trunk dialling ser-
vice has been successfully introduced
between a number of stations This
method has increased the operator
output by 40 to 60 per cent. We ea-
pect to introduce this method on mos’
of the main circuits connecting m
portant auto-exchange areas in India
That means that {f we want to con
nect Bombay, then right from Delh.
the number would be connected in
Bombay, so that at one place, at one
end, that much time is saved. That
1s exactly what has been i1n operation
for some time, and we want to in-
crease this so that the time that is
now being taken for the trunk phone
will be reduced

Even then there 15 a 'oﬁzesuon i
big cities so far as telephones are
concerned, and particularly in Delh:
I am personally very much ashamed
because Delh: 18 the capital, and
surely there ought not to be these difi-
culties 1n Delh), because a lot of noise
can be made i1f anything goes wrong
in Delhi Therefore, the Mirustries
and the Ministers are particularly
anxious that we should not really give
any handle to the hon Mcmbters so
far as the capital aity in which they
live 1s concerned Unfortunately, the
demands of the gity were under-
estimated, and therefore we have rum
into dufficulties, but we ar~ doing our
best, our very best, and possibly we
shall expand the capacity m less tham
one year. That is exactly what we
propose to do.

While on the subject ot tele-com-
munications, I must say a word or
two on the very satisfactory progress
made by the Indian Telephcne Indus-
tries during the past year. The
targets of production of the factory
for the year were genarsily achleved.
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Due to increasing demands on &c-
count of the increased tempo of deve-
lopmental activity in the country, the
company’s production targets for 1939-
60 have been substantially increased.
As sgainst the target of 84,000 tele-
phones during 1988-59, the target
fixed for 1959-60 is 92,000 telephones.
We are now seeking foreign markets
too, so that if those markets become
.available, these targets can be further
increased

New items of production such as
road signalling equipment can now
be made in the country, and we need
not import them from outside count-
ries. Railway control wayside tele-
phones and portable way telephones
are also now bLeing produced at the
factory. Without mentioning the
details of the working of the factory,
I may say that on the whole the LT.1
are doing a commendable job in the
public sector We are very proud of
the ITI and its performance, and
here, with your permission, I send
my tribute to those people who are
responsible for this nice performance

A very satisfactory feature of the
progress of tele.communication in
recent years has been the gradual
development of indigenous production
=0 that today our telephone system
depends comparatively little on foreign
exchange. This is an activity which
does not get publicity because it is
quietly carried on, but that activity
affects the very progress of our tele-
communications This achievement
has been the result not only of the
establishment of the I1.T.I. and the im-
provement in the production of the
P. & T. workshop, but also largely of
the research that has been conducted
by the Tele-communication Research
Centre in the P. & T. Directorate. A
call queueing equipment has been
designed which should enable calls to
be handled in the order of their
arrival and the relevant positions of

number of calls, the maximum
delay, the number of pending calls,
faulty Junctions, out-turn of operators
etc, would be prominently displayed
with a view, % facilitating effective
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. ” *
supervision over actuals. Jneie were

complaints, and they were expressed
here also, that sometimes there may
be preference shown etc. ALl that
will disappear when this queueing
system comes in, so that calls in order
of prionty would be attended to.
That I8 & very great improvement in-
deed, and our research laboratory is
responsible for this

We are salso going to experiment,
with the help of this centre, with
subscriber to subscriber diailing. We
hope to complete this system between
Lucknow-Kanpur, Delhi-Gaziabad,
Delhi-Hapur and some other
routes during the current year,
and on the  Dbasis of these
experiments it would be possible
to cover in subsequent years at
least the important centres of com-
merce and industry, so that trunk
traffic between them would be more
or less automatic.

Now I come to the creaticn of the
Mysore circle and the reovganisation
of the other circles. Complain: has
been voiced by more than one Mem.
ber, and I can quite understand that
a large State like Mysore no{ having
its own P. & T circle and a major
circle with the PM.G. instailed in it
s something which does not do
credit. Anyway, we are trying to do
our best You can understand lots
of these difficulties have come upon
us because of the reorganisation of
States. It is not so very easy to have
a circle You can imagine how many
years 1t takes for the creation of a
circle, for its developmet. With the
dificulties that have come upon us all
of a sudden, naturally it takes some
time, but we have taken a firm deci-
sion that the State of Mysore shall
have an independent P, & T. arcle.

Shrl Rami Reddy (Anantapur):
What about Andhra?

Shei 8. K. Patil: That also applies
to the other places. There is Andhre
for instance, .

Defailed nmngement: are heing
worked ouf. We have alresdy asked
the Mysore Goverament to suggest
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suitable accommodation for the office
of the head of the circle and to inti~
mate what Zfacilities they would
render in finding suitable residential
sccommodation for the staff. 1 must
say here that the Chief Minister of
Mysore and his Cabinet are very ac-
commodating in this matter, and they
have promised every help, so that we
can facilitate the coming into being
of the Mysore Circle as Quickly as
we can do it. Until the question of
accommodation is settled, the date of
the formation of the circle cannot be
decided.

In the meantime, intricate questions
have to be worked out, with the con-
sequent distribution of jurisdiction.
Mysore will have to receive the
Reichur area from the Hyderabad
Circle. and Belgaum. Dharwar, Bijnore
and Karwar from the Bombay Circle

Consequently, the question would
thus arise of the future of the
Hyderabad Circle also, becsuse it
would be attenuated. There is a de-
mand for the transfer of Marathwada
to the Bombay circle. This would
compensate it for the loss of the four
Karnatak districts, and the Bombay
Circle would more or less remain as
it is and may not present any staff
and other problems, because some
portions will be taken out and some
will be added to Bombay Circle.
After this, Hyderabad will be left with
the eight districts of Telengana only
as against the 13 or 14 distriets which
constitute the Andhrg circle with
headquarters at Kurnool. The inten.
tion is to combine the two postal circles
into one, but the difficulties of office
and residentjal accommodation at
‘Hyderabad would arise, and they have
got to be overcome.

These two proposals in themselven
would involve questions of office and
vesidential accommodation of a sub-
stantial nature] and. also the staffing
of the circlds. This question has al-
ways raised very serious controvers.
13 and problems., Howaver, all this
will be sorted out in the next month
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or two and finxl derision taken I
the expected direction, namely crest-
ing circles for these Statea,

There has been a suggestion made
here that all these distinctions also
should dusappear, of the major circle
and the minor circle. Some of the
hon. Members want all to be styled
as P.MG A suggestion was malje
just now: why should they not be all
directors? Whether they should be
called directors or PM.Gs. or by any
other nomenclature, ultimately we are
trying to see that this distinction dis.
appears, so that the States may not
feel, by the token of the circles there,
that they are big or small. Surely,
the poor P. & T. Department does not
want to make itself responsible for
the greatness or smallness of a State!

Now I come to welfare activities.
All reasonable efforts are being made
to provide increased welfare benefits
and amenities to our staff. Encourage-
ment is given to co-operative societies
for multi-purpose stores, credit and
housing societies. @Some of these
societies run co-operative cantesns;
tifin rooms and recreation clubs have
been provided, and everything reason.
ably poesible is being done to pro-
vide holiday homes, medical facilities
etc. A P. & T. Wellare Adwvisory
Board is functioning under the chair-
manship of my hon. colleagwe, Sthrl
Raj Bahadur, in which apart from
the senior officers of the department,
representatives of the P. & T, ztaft
are also associated. Steps are bLeing
taken up to set up a P. & T. Sports
Control Board, and all reasoaable

and I found what wonderful progress
our P. & T. sports have made. These
arg the
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more in every possible way so that
our P. & T. sportsmen become same
of the best sporismen of this country.

Now I come to postal buildings.
Government is fully consctous of the
need to provide better and more ex-
tensive buildings for post offices. A
large number of post offices are locat-
ed in rented buildings. The P. & T.
Department had a large programme of
construction of departmental buildings
during the Second Plan period, but
how ft was not done, the hon. House
knows very well. There was a ban
for some time, but the ban has now
been lifted. We have agein started in
earnest, and we ghall really accelerate
these activities so that we ghall have
more and more accommodation fer
the offices.

This ban has only recently been
lifted, and I am glad to be able to
give the assurance to this House that
the construction of new buildings by
the department will be stepped up
within the limits of available funds.
Of course, this qualifying clause will
be everywhere, 30 long as there is &
Finance department of this adminis-
tration!

Even with the financial limitation
and the ban referred to, a substantial
anumber of buildings, about 100, was
constructed, renovated and extended.
In about 300 cases the post offices
were shifted to more commodious
rented buildings, or the bu'lding ex-
tended by the landlord on the depart-
ment undertaking to pay enhanced
rent. 1 wish I could give similar
satisfactory figures of progress regard-
ing the construction of residential
accommodation staff  quarters. I
regret, however, that again due to
financial limitations and the conse-
quent ban imposed on new construc-
tion. out of a target of 4.500 unit« of
stalf quarters, only a little over 1000
mnits were constructed by the end of
1958—less than 25 per cent. It is not
e very good thing to tell, but the
House should know everything that is
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happening in that Department. The
provision of adequate housing facilities
for our staff is constantiy receiving
our attention and I very much hope
that with the recent removal of the
ban on new construction, we shall be
able to go ahead speedily with the
construction of staff quarters. The
question of the P. & T. Board also is
there. I shall indicate that there were
other difficulties also by which it is
not quickly done. Therefore, with
the establishment of that Board, there
will be further facilities given to us
in order that the target should be
sccomplished as quickly as possible.

Overseag Communications.—One of
the less publicised and yet very impor-
tant service of the Department is, the
overseas communications service. At
the time of partition, we had dirget
radio telegraph service with three
countries only, radio telephona ger-
vice with only one and radio photo
service with only one country. Now,
we have direct radio telegraphic
service with 24 countries, radio tole-
phone service with 24 couniries and
radio photo service with 10 countries.
If the hon. Members happen to be in
one of those 10 countries, they have
got the big chance of their photo-
graphs taken there appearing the next
morning in newspapers here. (An
Hon. Member: Send some of them.

The important point to mention in
this connection is that we have made
a beginning with a scheme of making
India a transit centre for traffic
originating in some parts of Europe to
some of the countries in the Asian
region, so that we can rclay from
India these things. That  a great
distinction indeed if we accomplish
it, and we hope to do it in the near
future, When fully developed, the
scheme will substantially increase the
importance of India in the field of
tele-communications.

That brings me to the most impert-
ant question of the P. & T. Board
1 Mave stated on the floor of this
House a fumber of times that the need
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for the establishment of a P & T.
Board is obyious. My predeceasor,
Shri Lal Bahadur Shastri, made that
pronouncement last year here while
speaking on the Demands (or Grants.
The financial transactions of the De-
partment, its administrative structure,
the service which it renders, the
length and breadth of the country
which its service covers, espaciaily
the building construction part of it,
the need for a commercial outlook
and the necessity to come to sound
and quick and urgent decisions—all
these unmistakably point to a pattern
not exactly the same as, but more or
lesg similar to, the railways. Not
that we need a separate budget and
things of that type, but as much of
competence to look after these things
as we possibly can have, 30 that
the long process should be avoided
and we can come to quick decisions,
thereby adding to efficiency. A
scheme has been worked out in suffi-
cient details and as soon as inter-
ministerial consultations are over, the
proposal would be laid before the
Cabinet for final decision.

The House will realise that the ques-
tion is somewhat complicated as it
involves various Ministries and con-
siderable attention to delegation of
powers, and financial reorganisation
of the Department. Let us not be
basty and impatient. All I can sy
Just at present is that the decision is
likely to be reached fairly soon. 1
think before 1 come here fo speak
perhaps next year, I will not have to
make any complaints about it. Possi-
bly by that time, this P. & T. Board
shall be established.

As the House very well knows, it has
taken us 30 years. It is not a new péint
that has been created. But the pro-
gress that it has made during the last
one Yesr i3 more than that made
during the 20 years that preceded it.
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fore, a little more time.and delay is
excusable, because the deiay is not
solely the responsibility of our
Minjstry as other Ministries are also
concerned. It is a question of the
whole Gavernment of India adminis-
tration.

Labour relations.—On the problem
of labour relations, what needs to be
borne in mind and emphasised is the
character of the service that is being
rendered by the P. & T. Department—
I am particularly addressing my hon.
friend, Shri Tangamani. It is a ser-
vice vital to the life of the community.
Therefore, the mutual relationship:
between the Department and the staff
must be based on that fundamental
fact. Within the resources available,
everything possible must be done to
improve the working conditions of the
staff . But the staff must also re-
cognise the fact that the service has
got to be rendered, and the efficiency
of the service can rest only on dis-
ciplined and conscientious discharge
of their duties. While, thercfore, we
are always prepared to initiate and
entertain proposals for improving the
prospects and working conditions of
the scrvice consistent with the avail-
able resources and other general limi-
tations on the basis of uniformity, I
am not prepared to make any com.
promuse in matters affecting discipline
and efficiency. It is for (his reason
that demonstrations, interruptions in
work like go-slow etc. and other
forms of interference with the dis-
charge of this service cannot, and
must not, be tolerated. I nave made
a distinction between these two thivgs:
there are grievances and complaints
regarding the service coniitions; there
are grievances and complaints re-
garding the political rights etc. Now,
these are two distinct things. So far
as the first thing, namely, improve-
ment of service conditions, is con-
cerned, I have assured, and 1 sl

vepeat that assurknce on the floor df
the House, that the postnen and our
ftaff, who really number romesthiag

F

akhs—as big of thot—awil!
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pot have a better friend than the
Minister in charge. I will go to any
length, even fight in the Cabinet, in
this House and anywhere, in order to
proiect the service rights of (. ~<e
people so that the underdog can get
a square deal. So far as that part
of it is concerned, they should ex-
perience no difficulty whatsoever
80 far as the political part of it is
concerned, I cannot be equally ex-
pensive in my expression. They
bave got the right to have trade
unions, becsuse we have allowed
it; all legitimate trade union ac-
tivities will be tolerated. But
when I may ‘legitimate’, I want
to emphasise it and underscore it in
order that this should not retard the
discipline and efficiency of the ad-
wministration. Subject to these condi-
tions, there should be no difficulty to
carry on with the process of evolution.

Shri Rajendrs Singh rose—

Shri 8. K. Patil: On this [ give
assurance to my hon. friend, Shri
Tangamani, Interruptions  should
come at a time when the flocw is not
disturbed; otherwise, it will take
longer time. >

I was telling my hon. friend, Shri
Tangamani, that this is a matter of
evolution as time goes on. We are
building up these practices. He is
right in that sometimes some mistakes
might have been caused somewhere.
But as soon as they were pointed out
t0 me, that the legitimate trade
union activities of our stafl were
stopped or hindered in a particular
place, 1 have issued instructions to
the PM.Gs. and Directors that so far
as that activity was concerned, it had
to be encouraged, because we have
sllowed legitimate trade uniorn ac-
tivity. Meetings held for that purpose
are allowed, but if the meeting is to
be held for some other purpose which
has nothing to do with the service
conditions of those pecple, then surely
fhon. friend cannot expect me to

was right whel he said
that certain things which reelly must
interest of discipline
Therefore, I am
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very happy to say that the memben
ot the P. & T. staft are increasingly
having their appreciation of this view-
point and giving their fullest co-
operation

Shri Muhammed Elias (Howrah):
Will 4A and 4B be abolished?

Shri 8. K. Patil: Is not my answer
sufficiently indicative? That is a
matter for the Home Mnistry, but
surely I do not take shelter under
that. I say that if there is anything
in 4A and 4B which retards Icgit:mate
union activities of the members, I
will not allow that to operate. But
beyond that if they want anything,
surely they cannot have it, not be-
cause that it i1s my pleasure or dis-
pleasure but because thereby I will
not be able to maintain the efficiency
of the Department That 1s the only
reason why 1 am saying so.

Delay and lack of courtesy and
prompt attention of the P. and T. De-
partment.—There have been many
delays. People complain about the
trunk telephone service. Often I get
a telephone call at 2 o'clock in the
morning and then sometimes I feel that
there is something wrong with my
family or somewhere somebody is
1l

The Parliamentary Secretary fo the
Minister of Externsl Affairs (Shri
Sadath Al Khan): It may be a wrong
number.

Shri 8. K. Patil: No, the right
number. Nobody makes a mistake
about the Minister's telephone num-
ber.

Mr. Deputy-Speaker: It may pro-
bably be that the family has grown
bigger. .

Shri 8. K. Patll: The hon. Deputy-
&peaker is right. It 18 nol a family
of 8 ar 10. I have now got a family
of 3} lakhs. But it is not from family
members. It is from out of 360
milliow people—the subseribers  And
a family to whatever size it has grown
cannot be as big ag that.
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It is somebody telephoning me %o
oomplain that he has been waliting for
‘10 hours or 12 hours gnd he has not
yet got the trunk call. I can under-
stand the exasperation of the man.
Possibly somebody might be sick,
somebody might have died or thare
is some other urgent message to be
<communicated and so on and so forth.
‘Putting mysel? into his shoes, I can
understand and appreciate his diffi-
<ulties. It might be that perhaps
there were some kind of failures and
the connection could be given. There.
fore, courteous and tactful handling
«of the situation is what 15 really
needed now by thestaff of the P. & T,
and especially of the Trunk lne be-
«cause there is a direct talk. Trunk
means that a man talks to another
Jmsn  You can quite understand how
very necessary it 18 Therefore, it is
that we are emphasising that parti-
<cular aspect of our discipline

1 agree that such criticism 1s
naturally justified and the puklic is
entitled to expect prompt and cour-
teous service from the department. I
have no wish at all to condone the
lapses on the part of the department.
But I wish to place before the House
some reasons, however inadequate,
that have led to the deterioration in
the service. One 1s that phenomenal
increase in the number of calls Dur.
ing the last 8 or 4 years, the calls
have increased twice, three times and
even four times the number of calls
before. I do pot want to give the
statistics. One could understand what
huge burdens have really fallen on
these people who were not prepared
for it. All of a sudden it has come.
Therefore, in the transitory stages
there were some defects. But I do
not think they will be of a long dura-
tion.

The frauds, embezzlements and misg-
appropriations have been referreq to.
They have been referred to on the
floor of the House., Very often I have
fo answer* questions which, some-
times make headlines inethe Press. In
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is not important and should not be
attended to. Just one aircrash is al-
ways given banner headlines In
the Press, but 10,000 smooth croasings
in the meanwhile are not at all re.
ported. It is in their very nature.

the headlines while millicns and
millions of transactions that daily go
on-—and I have pointed out how many
millions of these transactions we do
and I am very thankful to my hon.
friend Shr: Feroze Gandht who col-
lected all these statistics for me as
to the volume work we du—are not
reported Therefore, there is reason-
able prospect of improvement in this
respect in the near future because we
are taking precautions and increasing
vigilance

My. hon. friend, Shri Vajpayee, said
why this vigilance staff has been in-
creased and so0 on. In one breath you
require that we should be tighten-
ing up disciphine and, when we are
trymng to do it, you say, in the same
breath, that all this is not necessary.
It really becomes difficult. Therefore,
we have to have some patience I
promise that within less than a year
we shall try to place this svstem on
its proper footing. 1 say it had gone
wrong for many years and we have
inherited all these things; but we are
trying our best to see that things im.
prove. (Interruption).

The problems of delays and dis-
courtesies have been recently reviewed
in consultation with the PM.Gs, and
heads of circles. The D.GP & T. had
a conference with all the P.M.Gs. and
a code of discipline and a code of
instructions have been evolved. And, |
when they are implementced meny of
these grievances will go.
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from the technical defects in
we come up against the
human problem which is not peculiar
to the Posts and Telegraphs Depart-
t but to all the services in the
country. This is a national problem
for which solution must also be na-
tional and we have got to find it out.

Incidentally, I may mention that
when [ was not a Minister of this
House I used to have a scheme in
other parts of the country, particular-
ly in the city of Bombay, to start
clubs. The name of the club was to
be ‘Do It With a Smile’. Anything
you do, do it with a smile. And, if
there is any department of govern-
ment where the Do It with g Smile
Clubs are very necessary, it is the
P. & T. You can call it by any
other name; i1t 1s a good romantic
name. There 1s nothing gloomy about
it. The darker the face the more
brilhant is the smile. It 1s always
meant for the good relationship bet-
ween our staff and the mullions of
people whose work they actually do
day 1n and day out.

An Hon. Member: A good motto for
the pickpocket
L 4

Shri 8 K. Patil: Civii Aviation has
been dealt with by my hon. colleague,
Mr. Mohiuddn The steady progress
made during 1958-59 will be readily
understood by comparing the figures
of revenue load ton miles 1n 1953
when the Civil Awviation services
were nationalised with those of 1958.
In 1953, our load ton mile was ap-
proximately 37 wmullion and in 1958
1t went up to approximately 72 million,
nearly double There has been steady
increase every year since nationalisa-
tion. The Department of Civil Awvia-
tion now maintans 84 aerodromes, 2
new gerodromes, namely those at
Malda and Kandla having opened to
air traffic in 1958. It 18 expected that
4 pew aerodromes will be opened
during 1958.60. One is at Tulihal,
Manipur, another at Behala, Caleutts
and the third is at Raxaul, Bihar and
:’he fourth at Phoolbagh, Haldwan,

P,
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Government are taking necessary
action for the development of the
three international airports at Bombay,
Calcutta and Delbi to make them fit
for the Boeings, the jet aeroplanes
that will be coming early next year.
Schemes worth Rs. 8.78 crores have
been sanctioned in this regard in
order to lengthen and strengthen the
runways

-,

The Air India International has
expanded ‘the service to Moscow via
Tashkent and to Jakarta ma Singapore
duning the year and the frequency of
the India-Tokyo service was also in-
creased from twice a week to three
A scheduled cargo weekly service was
also ntroduced between India and
UX. in collaboration wity a foreign
arrline and there was & lot of critiz
cism about that. I repeat that it is
an experiment till our aircraft can
be released for that which will be
possible whan we mtroduce the jed
planes By that time we shall have
achieved very valuable expenence in
this transport

They say, ‘Oh, you are getung 74
per cent profit; what about the other
92§ per cent® They imagine that
100 per cent. i1s profit—what we are
earming There 1s also a lot of ex-
penditure Even if we lose something
we get a sort of experience which js
more than valuable when we shall
come to handle that trafic ourselves.

Now all that needs to be emphasis-
ed 1s that there 1s great potential for
the expansion of the internal as well
as the external air services. Though
the Indian Airhines Corporation have
not been making any profits, I dc
hope that a day will aame in the near
{uture when they will turn the corner.

The Aur India has already establish.
ed a name for itself in the awiation
circles of the world and competes
favourably with other highly deve-
Toped airlines of the world

I mught Briefly make a reference to
the Wheatcroft committee which was



9873 Demands

‘{Shn § K Patil]

appointed to report on the cost struc-
ture of the Indian Airimles Corpora-
tion. The commuttee have made
various recommendations—and very
valuable recommendations—and our
thanks are due to the committee for
the elaborate way in which they have
examined this question It has al-
ready been placed on the Table of the
House After careful examination we
shall try to implement many of its
very valuable recommendations

That brings me to one question
which has been raised and raised time
and agamn 1n this House and during
the debate also Why not open lines
here, why not open lines there and so
on and so forth It 1s a legitimate
demand 1 am not against it There-
fore, my mind 1s running on a scheme
which I have not much time to explain
to you If there 1s anything wrong
about it you can flll i1n the gaps so
that we can have a scheme, which we
shall try to implement as quickly as
possible

In the Act that we have passed
these Corporations, the Indian Airhines
and Air India International, shall be
run as commercial concerns They
cannot run at a Joss They may afford
to run at a loss for some years; but the
time must come when they must make
profits Therefore, their concern will
be only to run on routes that ulti-
mately results in profits  That 1s the
direction that we have given these
Corporations by passing that Act
Therefore, you cannot tell them, ‘Do
not make a loss’ and at the same time
tell them, ‘Open this air service or that
air service’

Yet, there 13 a necessity for these
air services Although they may
not be remunerative gommercially,
they have got other importance There
may be a big place in a particular
State, the capital or ah important
place for tourists which we have got
to develop , erefbre, 1 want to
make a distinction between ‘these
things and divide them ‘into three
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categories. The ports or places that
are commercially remunerative as
they are now, Delhi, Bembay, Calcutta
and other big ports. Then the routes.
or places that are potentially remu-
nerative. They may not be remu-
nerative just now but theie is a fine
chance that we may, perhaps, in one
year, 2 years dr 5 years, make them
remunerative. Then glso it 15 worth
while that they should be run and
develop among our people the habit
of travelling by air. Unless you have
the particular facility the habit cannot
be created. That 1s the second cate-
gory

In the third category are places
which are neither commercially re-
munerative to-day nor are potentially
remunerative but are of strategic-im-
portance They should be covered too
That 1s the third category

So far as that category 1s concern-
ed, we are trying to bring abou: a
scheme—It 1s not yet complete—
whereby i1t should bec possible for the
Government of India and the State
Governments to join in giving a sub-
sidy We shall give that subsidy to
them so that they can commercially
operate them and .f there are any
losses they are already covered
Therefore, all these three things
worlung m co-operation ‘will produce
results and after that the Members
will have nothing to say If the hon
Members and this House extend co-
operation “we shall be 1r a position
to announce that demision and imple-
ment 1t as quickly as we can

That brings me {o shipping I do
not want to take much time on ship-
pmng because my colleagues has
answered some of the questions that
have been raised. 1 shall touch only
those which have not been answered
by him. He has replied in extenso to
many questions relating to shipping.
Many people were anxious and asked:
what is gaing to happen for the ful-
filment of our targets of the Second
Plan—namely 900,000 tons GRT. He
has pointed out that what remains to
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be covered is only 170 lakhs tons
G.R.T. He has also pointed out that
we are' making efforts in that direc.
tion. The Finance Ministry and the
Government of India were kind
enough to give us foreign exchange
of one crore of rupees. That goes up
by five times because we only pay 20
per cent 1n the first instalment. We
can have five ships, as he has point-
ed out, of nearly 35000 or 40,000
tonnage. At the end of that when we
have really purchased tl:e five ships
it is possible we mav go back to the
Finance Ministry and say: we are
good boys and we have spent all the
money usefully and the ships will earn
foreign exchange and so give us an-
other crore of rupees. We are hoping
that this will be done. If in the pri-
vate sector somebody takes it up and
if he wants to bring ships, he has got
to be helped and we shall go to help
him. There are thiee or four ships
now being processed and possibly they

will be purchased before long. There"

is no difficulty at all so far as the
fulfilment of the Second Plan Target
of 900,000 tons is concerned. Incident-
ally, I will refer to this plea which was
made about our overseas tonnage. It
was made out as 1f there is something
lacking in it. It is no so. He has already
pointed it out and 1 wouid repeat it.
Our target so far as the overseas ton-
nage was concerned was only 4.8 lakh
tons and that had been fulfilled. If
there is some omissicn or shortfall,
it is only in the case 5! coastal ship-
ping. Surely the hon. friends do not
advise me that we shall go on in-
creasing that, whether there is need or
not. The cargo has to be made avail-
able; the minor and intermediate ports
are to be built. There are many
other conditions which have got to be
fulfilled before there is expansion of
this. Therefore, they need not be
very anxious. The target of 900,000
tons was really in two parts: 4.12 for
the coastal shipping and 4.88 lakhs for
the overseas tonnage. The latter
target has been fulfilied but that does
not mean that we should not have
900,000 tons G.R.T. If we cannot have
it in the coastal shipping, we shall
increase it in the ocean going tonnage
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so that we can have more and mbre
foreign exchange. Therefore, I am not
saying that I shall rest on that be-
cause it has been done. If the coastal
tonnage cannot be increased because
of the reasons that I have given,
surely the overseas tonnage could be
expanded and that is the attemps that
we are making. Apart from the pro-
vision of Rs. 37 crores that was made
we have made an additional provision
of Rs. 9.25 crores in the Plan for the
development of shipping and that
amount will be available. The Gov-
ernment attach the greatest import-
ance to the development of shipping
and my colleague the Finance Minis-
ter has agreed to allot, as I said, one
crore of rupees and that would be
forthcoming. We have started a
Shipping Development Fund and that
will also now grow and that will be
another source from which we shall
draw. The National Shipping Board
has also been established with Shri
G. L. Mehta as its Chairman and the
House knows that on the 10th of this
month, there will be the first inaugu-
ral meeting of that Board which will
be inaugurated by no less a person
than the “Prime Minister of India.
Therefore, with his blessings and the
blessings of this House we shall pro-
ceed not only to have a policy for the
shipping board but to see that we
bring mn all the expedition that is
necessary in order that we reach our
targets.

Some hon. Members raised the ques-
tion as to why shipping was not really
brought into the core of the Plan. It
is not that it is really unfit to come
into the core. That is my desire too
and I have been trying that it should
be brought into the core of the Plan.
It is not merely for the foreign ex-
change or money parteef it that I want
it to be brought into the core but for
the dignity of the shipping itself, the
position of supremacy that it occupies
in our national economy. Everything
that we bring for the core of the Plan
has to be brought ine the bottoms of
our ghips and surely thesvehicles that
bring themsshould also be in the core
of the Plan. But we need not be
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anxious about it bechuse the Qovern-
ment are doing exactly what they
would have done if it was in the core
of the Plan. Whenever money is want-
od, it is made available. It 13 not also
possible tlat all of a sudden we can
process many ships. We are process-
five ships just now and as soon as
are ready, during the next two

shall process other ships and
hoping still that we shall fulfi],
exceed, the target of 900,000 tons
" in the Second Plan.

THH

0
!
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Shri Raghunath Singh is not here.
He is a great student of shipping and
sometimes J must take him very
seriously. In fact 1 take everybody
seriously, but more 8o, Shri Raghunath
Singh, who always talks about sghip-
ping. When he talks he talks with
emotion which is sometimes so infec-
tious that I also get a little emotion
while replying to that point. Me
quoted, quoted rightly, from the
Llyod's Register and pointed out that
with all that Imiia was, India had
qQnly .57 per cent. of the world’s total
tonnage—not even one per cent. He
pointed out that we were very much
backward. We can give some figures;
surely it 1s not a qualification for us.
But I may just point out that even
those who build ships and for whom
it is possible to build ships do not
necessarily go for this tonnage nor
take their ships elsewhere. These are
two things which are quite distinct
indeed: As against this *57 per cent. of
tonnage, Australia has got *54 per cent.
which is less than us and Canada, <638
per cent. although they can build ships;
Belgium which build? ships for us has
got ‘53 pér cepp and Poland 29 per
cent. Yugoslavia again, who build
ships for us—a country from which
we are buying the ships—has got only
‘34 per cent. 8o, these are two things
quite spart. You may build ships but
you may not negessarily use them; that
is another thing; that is an industry.
Using it is a different matter. So, an
increase has to be made‘and I have
said in this House.when I introduced

».

§ competent commttee which has
kdvised us about three or four ports
of which preference was given to
Cochin. We have appointed another
tommitteo—not an expert committee
Gver an expert committee. When the
recommendations are made about 3 or
4 or 5 different ports, we have to come
to a decision as to one out of them.
That is why a committee had to be
appointed. Somebody has suggested
While speaking and asked: why is it
that another expert committee was
hecessary? It was not an expert com-
Inittee in that sense. It was a com-
Inittee to find out and ascertain which
6uf of the given ports is really con-
Venient. That committee might be
Submitting its report and we shall
%oon consider it but surely that would
hot change the position. No political
or other considerationg will come in
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first few years the losses are inevit-
able. They have got to be improved.
Therefore, with the background of
these losses and with the background
of the experience o2 the first shipyard
that we have, there be no
undue haste about it al 8o far
as the location is coycerned it is a
matter that will be decided very soon
indeed.

Then, the Department of Light-
houses and Lightships is a sel-
supporting departmenf, and its
revenues are derived from light due
levied on ships wurriving at or depart-
ing from a port of India. The current
rate of levy is 25 nP. per ton for
steamers and 68 nP. for sailing vessels.
The income of the department at the
existing rates is Rs. 48 lakhs a year
and expenditure is Rs. 22 lakhs. The
excess is transferred to the general
reserve fund for financing capital
works for navigational aids. The
accounts of the department are majn-
tained on a commercial basis. During
the Second Plan period gchemes in-
volving an expenditure of Rs. 323 lakhs
will be executed.

It is proposed to amend the Indian
Lighthouse Act so a8 to levy an
increased charge up to 50 nP. per ton.
‘We shall not begin with 50 nP.; possi-
bly we wall start half way between
25 nP. and 50 nP., that is 874 nP. per
ton and ultumately we shall go to
80 nP. per ton. This is an enabling
legislation. It is expected to yield an
additional sum of Rs. 24 lakhs largely,
in foreign exchange. It is expected
that installation of some of the impor-
tant navigational aids will be com-
pleted during 1959-60. The depart-
ment has been doing extremely useful
work. It is internationally recognised
that providing navigational aids meuns
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sbout 30 million to 81 million
We are proposing to extend it to
million tons.

1

This brings me, Sir, to
of Calcutta about which

I:
i

g3
Bg
i

things have been given
colleague. I would like
House that if there is anybody
House who is most anxious to
Calcutta Port must be saved, i
Minister in charge of it, and
need be no anxiety in your mind
there is anything which was possgible
to be done and is not done by the
Ministry.

&

8
gEEE

1]

I can understand the position of Cal-
cutta. It is not a small thing. I do
not know how much it cost when the
Calcutta Port was built, but to-day the
capitalised value of Calcutta Port is
not less than Rs. 200 crores. Apard
from that, it caters to the population.
It was pointed out by my hon. friend
Shri Raghunath Singh that it caters to
17 or 18 crores. It i# the largest pors
we have. There are other points too.
There is the question of salinity of
wabter for our engines, boilers ete.
What about the 8 or 7 million people
in Calcutta? The salinity is increas-
ing at a pace where it will be impos-

Calcutta, you would not be so harsh
us to deny drinking water to the 6 or
7 million people ot Calcutta. But the
point is, though it is not our desire or
otherwise that it should be so, there
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answer for salinity, by which other
dificulties can be got over. Al that
‘can only be dane if the flush from
the Ganges comes. That is exactly
what is intended by the Gangs
Barrage and the Furrakha Barrage.

As the House knows very well, when
partition came we went a little out of
our way, if I may say so, beeaule we
had the future before our ‘eyes and
we gave one district, which we should
not have normally given, to Pakistan
in exchange to have another district
for us because that affects this Bhagi-
rath;, the Ganga Barrage or the
Farrakha Barrage. Therefore, our
intentione are quite clear Nobody
should doubt them. Even as early as
18 to 14 years back when partition
was made all these things were in our
mund, and we are trying to think that
that 1s the only solution

Men after men, many people, many
experts have examined the situation
and found that that 1s the answer, the
correct answer, the answer that would
not jeopardise the navigation or any
other rights of anybody else—Pakistan
and so on. I am merely saying so
because there should be no impression
mn the House that possibly because
there are some difficulties we ure post-
poning it. My hon. colleague, the
Munister of Irmigation and Power, has
made an unequvocal statement on the
floor of the House some days back that
it will be taken up early.

That brings me, Sir, to another ques-
tion, and that 1s about the port of
Haldia, We call it Haldia but my
hon. friend, Shri Samanta, corrected
me and said that it is called Haldi.
In all records st is called Haldia and
not Haldi Fhether it be Haldia or
Haldi, let us not quarrel over that.
The question asked was whether we
are developing a port there. We are
thinking of the possibility of develqp-
ing it. Possibly, some of the Members
coming from, that refion ang, -
cularly, who swear by, l‘.rm.
Bazrrage and Ganga Barrage, imagine
that when that porscomes up Calcutta

APRIL 4, 1859
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would be neglected, as.if it s some
thing in exchange of Calcutta Port. I
want to disabuse the minds of those
hon. Members that it is not in lieu or
m place of Calcutta Port This is an
independent scheme. It has got to be
done

But even with the flushing of
Bhagirathi river it cannot be possible
for us to have the required dratf of
30 feet to 32 feet we want in Bhagi-
rathy. Therefore, some kind of a port
mstead of that will be necessary.
Therefore, the possibility of it 1s being
considered There need be no impres-
sion whatsoever, therefore, that as this
Haldia Port is being thought of that
may perhaps mininuse the chances of
the Farrakha Barrage or the Ganga
Barrage There 18 nothing really in
our mind of that description, and that
point also need not perturb the minds
of.the people

Shri S. C. Samanta: May I know
whether any final decision has been
taken to start work at Haldia”

Shri § K. Patii: My hon friend
knows, and he may not expect me to
tell everything on that question Even
after taking the decision we have got
to see some other consequences against
which the remedres have got to be
provided in time. This 18 a very res-
ponsible Government and when it
undertakes to do a thing it does it.
Therefore, all those conseguences that
we 1magmne, namely, what would
hsppen 1n the eastern region, how our
trafic will be dffected there, what we
must do in order to safegusrd that
traffic, all these guestions are under
very active examination. As soon as
oyr preparations are really we shall
be taking up the work. What the hon.
Member is really in 1z that
the Farrakha Barrage must come, and
not merely a resolution on paper that
the Farrakha Barrage will come. I am
very anxious to see that the Farrakhe
Barrage does come, it flushes Bhagi-
rathi or Hooghly, all thhtsilt and sand
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disappears and all those giant bars to
which reference was made by my hon.
<plieague disappear Then at least 24
feet or 26 feet dreft would be peren-
nially available to us. All these
things are of great importance, parti-
cularly the drinking water for the
citizens of Calcutta

Reference has been made to Bombay
Port and also Vishakhapatnam Port
I do not want to go into all those
things because those questions have
been answered before, and I can
assure the A House that 1if anything
remains they can refer those matters
to me and they will be answered.
They can also be answered on the
floor of the House

My hon friend referred to minor
ports There are more than 280 minor
ports and intermediate ports in this
country We cannot take up all of
them 1n hand with the limited grant
of Rs 5 crores that we have got But
so far as the claims of Tuticorin and
Mangalore are concerned, they are the
burning topics 1 cannot enter the
lobby on any day without hearing
about Tuticorin or Mangalore As soon
as I enter somebody will come and ask
as to what 1s going to be done about
Tuticorin which happens {o be on the
east coast, or what 1s going to be done
about Mangalore which 1s on the west
coast We are examining that ques-
tion. I can promise hon Members that
subject to what the expert opimon
etc qucht be, because those factors
have got to be gone into, very soon
we shall have both Tuticorin and
Mangalore ports turned into, as I said,
major ports, one on the east coast and
the other on the west coast. That is

a very big order Each one will
Rs 10 crores Therefore, that can
only be part of the Third Plan, not in
the Second Plan, although survey and
other things possibly might start a
tittle early.

About inland water transport,
meroly for your information I sm say-
ing what is being done in Brahma-
puira. About 60 per cent of cargo
trafic betwedh Assam and Calcutta is
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carried by inland water transport.
The Joint Steamer Companies carry
80 per cent of the trafic. They were
in difficulties and they wanted accom-
modation up to Rs. 30 lakhs to meet
their current cash requirements. The
Joipt Steamer Company occupres a
special position and Government have
therefore given them a loan of Rs. 30
lakhs to be repaid in five years.
Contrnibutions have also been made to
fhe joint, steamer compames to cover
the conservancy expenditure on the
Brahmapurtra A pilot project for
towing the country-boats was started
in January, 1958 in Bihar with the
help of two small tugs The services
revealed that there was very little
movement of internal traffic in Bihar
through these services. The Gokhale
Committee has also made its repost.
They have made several interim
reports The final report will gake
some tme But there i1s np hurry
about it These reports are very
detailed and are very good reports

16 hrs.

That brings me to the question of
the development of roads on which
eloquent speeches have been made 1
am particularly grateful to my friend
Shr1 Masam and Shr1 Mathur and
many other Members who really made
such a strong and almost unassailable
plea on behalf of road transport. I am
particularly grateful to those Members
and other members also of the Com-
mittee that was appointed—the Inter-
State Transport Orgamsation Com-
mittee of which my hon friend Shri
Masan: was the President. The report
has been 1n our hands It is a very
commendable and good document, and
I convey on behalf of the Government
our thanks to that Committee I have
done so publicly before, but I repeat
it on the floor of the House I thank
the Committee for the detailed and
thorough manner in which they have
examined the whole question It 1s
something that wnll stand with us for
many years to come and be a gwide
and a beacpn-light so far as the deve-
lopment of mter-state road transport
18 concerned
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Having said that, I refer to another
sspect. Many people have

that question: is there really a kind

there being a controversy or rivalry.
Ours is an undeveloped country and
both modes of transport have got to
I dare say-at least
during the next 25 years there iz no
chance at all of any rivalty in this

should surely protect the rights and
1 can understand that they should be
protected and they will be protected.
But apart from that, there is no difi-
culty whatsoever.

There may be a little competition
sbmetimes and that might take away
the revenue of the roads to the rail-
way and also the railway’s revenue
may be taken away by the roads. For
that matter, even our inland transport
revenue or the coastal shipping
revenue have been taken by the rail-
way. But ‘taking’ means, where is it
taken? It all goes to the coffers of
the Government of India. It is a ques-
tion of co-ordination and adjustment
which shall be done, and there should
be no feeling in the country as if
there is some kind of rivalry between
them. Surely we cannot have any
rivalry and so far as my colleague the
Railway Minister is concerned, between
him and me there cennot be any
conceivable rivalry whatsoever. There-
fore, hon. Members need not go by
that impression.

In this connection I can say that the

g
i
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subject. 50 to 60 years ago, every-
body in the United States of America
swore by the rail-road. Wherever

there are questions on speedways, free-
ways and ithrough-ways and what not.
The hon. House may know that only
four years ago President Eisenhower
made a demand for a grant for the
development of road transport. He
only asked 110 million dollars for
10 years. That means 11 million
dollars per year. That means Rs. 5,500
crores for the development of road
transport for a year, He made an
apology to the Congress thai he was
not in a position to provide more funds
although the situation justified that
more funds should have been provided.
I am saying it just to show that that
trend is developing everywhere.
Take, for instance, Germany. 20
years back or 30 or 40 years back, the
railways held sway and naturally so.
Now, road transport has come in. The
autobahns have come, Whatever Hitler
might have done or might not have
done, the one good thing that he has
done for Germany is the creation of
this autobahn which carries cars and
trucks speeding at the rate ‘'of 50 to 60
miles per hour, and also with 5 ton or
.10 ton trucks and trailers attached
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development of transport by
as to how much money is
and all that Whatever
put—hundreds and crores
pees—especially on the¢ railways
be utilised. We will have
to how all the money can
so that ultimately when the
point comes, these difficul-
not arise. Of course, we
guided by experince in other
of the world in this direction.
But that point, as I said, will arrive

T
fhrith
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defeat both the purposes of the rail-
ways and road transport and for that
matter transportation as a whole.

I can say that transport in this
country is developing through the
second Plan, and the third Plan 1s
coming. I do not know how many
millions of tons of traffic will develop.
They have got to be conveyed either
by the rail or by the road; aviation
counts a little; inland water transport
counts a little. The bullock-carts
account for far more than all these
modes, and so all these patterns have
got to be taken into consideration. I
am qQuite sure that the very useful and
concrete suggestions that my hon.
friend Shri Masani has made would be
borne in mind. There should be no
compatition either, and the House
could rest assured that with the
sppointment of the Co-ordination
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Shri Raj Bahadur. The total outlay
of that plan is Rs. 5,200 crores. The
bresk-up of it is wvery interesting.
That will give the House some idea
as 1o how in the villages also romds
are to be developed. Out of Rs. 5,200
crores, the national highways account
for Rs. 980 crores; State highways,
Rs. 1,580 crores; major district roads,
Rs. 1,360 crores; other district roads,
Rs. 650 crores; and village roads,
Rs 630 crores. All this means that
the proposed total outlay will involve
stepping up the annual expenditure on
road development from Rs. 80 crores
n 1961-82 to Rs. 440 crores in 1980-81.
Also, the annual expenditure on main-
tenance will increase from Rs. 303
crores in 1861-62 to Rs. 135 crores in
1980-81. So, when roads are created,
they have also to be maintained in
order that they should be in a fit cofi-
dition. All this would be done. That
18 exactly the scheme that we ares
trying to fulfil.

I shall refer, to a few more points
and shall finish in a few minutes.
Lastly, 1 refer to the subject which
has got laurels from everybody—a
pat on the back-—and that is the sub-
ject of tourism. A most pleasant and
a sort of rich dividend-earning item
18 tourism. My hon. colleague, Shri
Raj Bahadur, made mention of it. It
earned as much as Rs, 18 crores in
1957 and we expect that it would earn
somewhere about Rs. 20 crores now.
But I am not satisfied with that. Indis
is such an attractive country that
people from everywhere want to come
here and if it is only Rs. 20 crores
that is expected, there is one reason
for it. I myself have been a tourist
in my life and I have been a tourist
for a longer time in my life than as
a Minister of the Centsal Government.
Therefore, the people should give me
some credit for knowing something
about tourism. I happened to be the
President of the Association of Tourists
for a number of years. Unfortunately
I had to i because a Minister
cannot be in two places, But what 1
am felling the House is this. If our
tourism is not increasing, one reasony
for it is, tourism i a two.way traffic.
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You ?onnot mectwmrym:w yoto they have donme. I, have heard
come your coun! w. u hundreds of people talking very highly
do not go anywhere else. Tourism of that department when they visit
has got to increase. No doubt we our country. This 13 the sixth foreign
huve got our difficulties, and we have exchange earner.
no money, and also, if everybody
starts moving about there will be no Shri Raj Bahadur: It is the fourth
accommodation in the railways! But now. That is what I am told.
it will solve another gquestion. There
-will be no rivalry between road trans- Shri 8. K. Patil: I am very glad it
port and railways. There- will be has come to the fourth position. My
enough traffic for both of them. For hon. colleague wants to run a little
that, our people also should go out to faster He 1s younger and he can do
other countries. It is very infectious. so!
‘Today they cannot go out with Rs, 75
or so, which is allowed. If it is possi- Another advantage is, it gecures
ble for them to go out, they create friends for us, thousands and thou-
that kind of feeling among other sands of friends everywhere Do we
people They talk about our country not reqﬁre this friendship in the pre-
and about places of attraction here to sent days in order to create a healthy
the millions of people among whom and peaceful atmosphere everywhere,

they move and they are also activated to which we are wedded? This
to see what India 18 like department does not only useful work,

but a very beautiful and handsome

b If the foreign exchange earnings are work As the poet says,

ot jumping up more, but only from o

Rs. 17 crores to Rs. 20 crores, the main H"&d’oﬂ‘e 18 what handsome
reason is 1t 18 beyond our control. But - does”,

it wall not be beyond our control for and this 1s exactly what the tourist

all the time We cannot shut out department does
peoples of the world coming here and

our people going to other countries, Thank you, Mr Deputy-Speaker, for
because they create the traffic for us. your indulgence

I 11 be kind of risk. If

t wi some kind s e Mr. Deputy-Speaker: Need I put any

spend about Rs. 10 crores of foreign
exchange and allow our people to go
abroad, I am quite sure we can earn Shri T. B. Vittal Rao: Cut motions
about Rs. 20 crores. But the question No. 1279 regarding need to revise the
is, who takes the risk? So far as our policy in the matter of grants and
tourist department 1s concerned, we .loans to the State Road Transport
are prepared to tske that risk. That Services and No. 1464 regarding need
risk 15 worthwhile taking, apart from 15 revise Dry Dock Project at Vishaka-
the money, from the educative, social patnam and execute it early.

and psychological and every other

aspect, which agg more important than Mr. Deputy-Speaker: The question
the foreign exchange. No concentra- is: ¢

tion is too much on this activity. It

particular cut motion to the House?

is a developing activity and we must . eman
appreciate the excellent work the ¢ hu‘ghe:ﬁnﬂ;wd of Tt:.uu:genr ::::
department has done. :
Communications’ be reduced by
Surely, the departwent was con- s:lt:;?-matt(u::d o;o m?m”lmm'
-gratulated here yesterday. Im my to the Stat ";" S,
position as Minister, I have very little oy Road Transport Ser-

to do with it, but I complimént that .
department for the excellent work The Lok Sabha divided.
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Banenee, Shn S. M.
Bhatuchs, Shri Nsushir
Deo, Shri P, K.

Biles, Shel Mubammed
Ker, Shri Prabhat

Abdur, Rashid, Bakheh:
Achar, Shri

Ambalam, Shri Subbish
Axirudh Sinhs, Shn
Anjenspps, Shri
Balakzishnan, Shri
Balmaiki, Shri

Banerh, Shsi P. B.
PBhagavsti, Shri

Bidari, Shn

Birbal Singh, Shn
Bitendra Singhji, Shn
‘Borooah, Shri P.C
Boee, Shn

Chandak, Shn

Chandra Shanker, Shr:
Chsturvedi, Shn
Chettur, Shri R. Ramanathan

.
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Ayes

Natz, Shri Vesudevaa
Nayss, Shri V, P,
Paruleksr, Shri
Rajendrs Singh, Shri
Raeo, Shri T. B, Vittal

Noes

Karmarkar, Shn
Kotoki, Shri Liadhar
Kedana, Shn C, M.
Keshava, Shri

Khan, Shri Sadsth AL
Khedkar, Dt. G. B.
Khwajs, Shei Jamal
Krishna, Shri M. R,
Kureel, Shri B, N.
Lachh: Ram, Shn
Lachman Singh, Shr:
Lahiri, Sei

Laxmi Bay, Shnmati
Maity, Shri N. B.
Malvia, Shri K. B.
Mandal, Dr. Pashupati
Maniyangedan, Shei
Mathur, Shri Hatush Chandra

Deshmukh, Shn K. G. Mebta, Shn: J. R.

Dube, Shn Mulchand Melkote, Dr.

Dwivedi, Shn M. L. Mushra, Shri Bibhuei
Gandhi, Shn Peroze Mishes, Shei L. N.
Gandhi, ShriM M. Misrs, Shri R. R.

(e, der, Shri K. P Mohiuddin, Shri
Hmaroavis, Shn Nair, Shri Kuttikrishnan
Hervani, Shri Ansar Nands, Shri

Hanads, Shrs Subodh Naraysassemy, Shri R.
Jain, Shni M. C. Om, Shn

Jangde, Shri Padam Dev, Shn

Jena, Shrd K. C. Pabadia, Shri

Thulan Sinks, Shn Palaniyandy, Shei
Jogendra Sen, Shri Palchoudhun, Shrimati Ila
Jyotishi, Pandit ). P. Paodey, Shri K. N

button.

Mer. Deputy-Speaker: I will add 1 to
the Noes and deduct 1 from the Ayes.
The result of the division is: Ayes

lﬁ Noes 98.

“That the demand under the
head ‘Ministry of Transport and

Mr. Deputy-Speaker: The question
s:

The motion was negatived.

Shrimati Ila Palchoudhuri: I sm
sorry; by mistake, I pressed the wrong

Rs. 100.
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Reddy, Shri Nagi
Singh, Shri L. Achaw

Tengamani, Shn

Sioha, Shn B. P.

Smha, Shri Satya Narayan
Sensvane, Shn
Subramanyam, Shri T.
Sumst Prasad, Shn

Surys Pramd, Shei

‘Tsans, Shei Remeshwar
Tanq, Shri A. M.
Tturumala Reo, Shn
Trwary, Pandit D. N.
Upadhyays, Shri Shivs Datt
Varma, Shn Ramsingh Bha
Waesnik, Shri Balkrishna
Wodeyar, Shrs

Communications’ be reduced by

(Need to revivé Dry

Dock Project at Vishakapatnam

and execute 1t early).”

The motion was negatiwed.

Mr. Deputy-Speaker: I take it that

the other cut motions are withdrawn.

All fhe other cut motions were, by
leave, withdrawn.
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[The motions for Demands for Grants
which were adopted tdby the Lok
Sabha are reproduced bdelow.—Ed.}

Dmaamp No, 85—MmvisTay oF TRANS-
roRT AND COMMUNICATIONS

“That a sum not exceeding
Rs. 50,01,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
Sist day of March, 1960, in respect
of ‘Ministry of Transport and
Communications’ ",

Dxmawp No. 86-—INDIAN PosrTs AND
TELEGRAPNS DEPARTMENT (INCLUDING

Womxive ExrENSES)

“That a sum not exceeding
Rs. 60,81,60,000 be granted to the
President to complete the sum °
necessary to defray the charges
which will come in course of pay-

Pmeaxp No, 87—Mracawrnz Mantes

“That & ‘mmm ngt exceeding
Rs. ©3,10,000 be granted to the
Prevident to complete ¢he sum
Mtodl&?yﬁ:eehm

ment during the year ending the
S1st day of March, 1980, in respect
of ‘Light-Houses and Light-
ships’ ”.

Dzaanp No. 89—MrrroRoLOcCY

“Tinfc w sum Wh exewelting
Ra. 1,48,98,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
813t day of March, 1860, in respect
of Meteorology’”.

Dxmanp No. 90—Ovenseas CoMMUNI-
CATIONS SERVICR

“That a sum not exceeding
Rs. 1,17,83,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Overseas Communications Ser-
vice' ",

DzMaxp No. 91--AviaTIon

“That a sum not exceeding
Rs, 6,60,25000 be granted to the
President to complete the sum
necessary to defray the charges

Puawn No, §3--Cewrnar Roap Forw
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which will come in gourse of pay-
ment during the year ending the
31st day of March, 1960, in respect
of Central Road Fund’”.

Dmano No. 93—CommunicATIONS
(oecLopiNG NATIONAL HmwAvs)

“That a sum not exceeding
Rs. 6,00,01,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Communications (including
National Highways)* "

Demanp No. 94—MISCELLANEOUS
DEPARTMENTS AND OTHER Exrxwpi-
TURE UNDER THE MINIsTRY OF TRAWS-
PORT AND COMMUNICATIONS

“That a sum not exceeding
Rs 1,56,91,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Miscellaneous Departments and
other Expenditure under the
Mmnstry of Transport and Com-
munications’ ”

DEMaND NO 131—Carrrar OuTiAY ON
INDIAN POSTS AND TELRGRAPHS (WOT
MET FROM REVENUE)

“That a sum not exceeding
Rs 31,33,54,000 be granted to the
President to complete the sum
necessary to defray the charges
. Which will come in course of pay-

Crvi. AviaTron

for Granee 9896
Sist day of March, 1960, in respect

of ‘Capitsl Outlay on Civil Avia-
m‘”

Damanp No 133—Carrrar OUTIAY ON
Porrs

“That a sum not exceeding
Rs. 2,78,21,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1980, in respect
of ‘Capital Outlay on Ports'”

Demanp No 134—CAPrraL OUTIAY ON
RoADS

“That a sum not exceeding
Rs 15,12,50,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Capstal Qutlay on Roads’™.

Demanp No., 135—Orexr Carrearr,
OvuTrAY or THE MNIsTRY OF TRANS-
PORT AND COMMUNICATIONS

“That a sum not exceeding
Rs 8,03,09,000 Be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1860, m respect
of ‘Other Capital Outlay of the
Minustry of Transport and Com-
munjcations’

MINISTRY OF LABOUR AND EMPLOYMENT

Mr. Deputy-Speaksr: The House
will now take up discussion on
Demands Nos 67 to 69 and 127 relat-
mg to the Ministry of Labour and
Employment, for whidh six hours have
been allotted

Hon, Members desirous of moving
cut motions may hand over at the
Table wathin 15 minutes tha numbues
of the selected cut motions. I ghall
treat them as moved, if, the members
m whose those cut motiams
stand are present in the House and
the motions are otherwise in ordecs.





